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3 P .M .

LEAVE OF ABSENCE
Mr. Deputy-Spealcer: I have to in

form hon. Members that I have receiv
ed the following letter from Shri A. 
Nesamc.ny: "

‘‘I am unable to attend the 
House due to the serious ilKiess of 
my wife who has been in bed since 
6th January, 1953, due to B Coli
infection of the kidney......etc. Her
condition is still causing anxiety 
and therefore I request you to 
grant me leave of absence during 
the current session of Parliament.”
I have received another letter from 

Shri R. P, Nevat’a, which reads as 
follows:

*'As I am going out of India for 
attending the Eighth Congress of 
International Society of Sugar Cane 
Technologists to be held in British 
West Indies, I request you to kind
ly grant me leave of absence from 
the House for the remaining period 
of the current session.”

Is it the pleasure of “the House that 
permission be granted to Shri A. 
Nesamony for remaining absent from 
all the sittings of the House during this 
Session, and to Shri R. P. Nevatia 
from all the sittings of the House for 
the remaining part of the Session?

Hon. Members: Yes,
Leave was granted.

6 PSD

2718

PAPERS LAID ON THE TABLE
N o t i f i c a t i o n s  is s x j e d  u n d e r  t h e  C e n 

t r a l  E x c i s e s  a n d  S a l t  A c t , 1944
The Minister of Finance (Shri C. D. 

Peshmukh): I beg to lay on the Table 
a copy of each of the following notifi
cations in accordance with Section 38 
of the Central Excises and Salt Act, 
1944, namely:

(1) Central Excises Notification 
No. 2, dated the 20th January, 
1953.

(2) Central Excises Notification 
No. 3, dated the 20th January, 
1953.

(3) Central Excises Notification 
No. 5, dated the 28th January, 
1953. [Placed in Library, See 
No. S-14/53.]

GENERAL BUDGET—DEMANDS FOR 
GRANTS

Mr. Deputy-Spcaker: The House will 
now take up the Demands for Grants 
under the head Defence Ministry.

D e m a n d  N o . 1 1 — M i n i s t r y  o f  D e f e n c e .

Mr. Deputy-Speaker: Motion Is:
‘That a sum not exceeding 

Rs. 23,92,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
31st day of March, 1954, in res
pect of ‘Ministry of Defence*.”

D e m a n d  N o . 1 2 — D e f e n c e  S e r v i c e s ,  
E f f e c t i v e — A r m y

Mr. Deputy-Speaker: Motion is:
“That a sum not exceeding 

Rs. 1,50,06,70,000 be <?ranted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending tna
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[Mr. Deputy-Speaker]
31st day of March, 1954, in res
pect of ‘Defence Services, Effective 
—Army\*»

Demand No. 13—-Defence Services, 
Effective—Navy

Mr. beputy-Speaker: Motion is:

“That a sum not exceeding Rs.
10,37,56,000 be granted to the Pre
sident to complete the sum neces
sary to defray the charges which 
will come in course of payment dur
ing the year ending the 31st day of 
March, 1954, in respect of ‘Defence 
Services, Effective—Navy*,”

Demand No. 14—Defence Services 
Effective—Air Force

Mr, Deputy-Speaker: Motion is*

“That a sum not exceeding 
Rs. 23,64,30,000 be granted to the 
President to complete the sum 
necessary to. defray the charges
which will come in course of pay
ment during the year ending the 
Slst day of March, 1954, in res
pect} of ‘Defence Services, Non
Effective Charges’.”

Demand No. 15—Defence Services;
Non-Effective Charges

Mr. Deputy-Speaker: Motion is:
“That a sum not exceeding 

Rs. 14,36,31,000 be granted to the 
President to complete the sum 
necessary to defray the charges
which will come in course of pay
ment during the year ending the 
Slst day of March, 1954, in res
pect of ‘Defence Services, Non
Effective Charges’.’’

D e m a n d  N o . 1 6 — M i s c e l l a n e o u s  E x 
p e n d i t u r e  UNDER t h e  M i n i s t r y  o f  

D e f e n c e

Mr. Deputy-Speaker: Motion is:
“That a sum not exceeding

Rs. 4,58,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay
ment during the year ending the 
Slst day of March, 1954, in res
pect of ‘Miscellaneous Expenditure 
under the Ministry of Defence’.”

Demand No. 114—Defence Capital 
Outlay

Mr. Deputy-Speaker: Motion i>:
“That a sum not exceeding

Rs. 16,50,00,000 be granted to the

President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
Slst day of March, 1954, in res
pect of ‘Defence Capital Outlay’.”

Utiiisation of the army for the socio  ̂
economic programme of the country 

'  envisaged m the Five Year Plan

Shri Sivamurthi Swami (Kushtaijji):
I beg to move:

“That the demand under the 
head ‘Ministry of Defence’ be re
duced by Rs. 100.”

The anti^South Indian bias of the 
Army, Navy and Air Force Selection 

Board
Shrl N. Sreekantan Nair (Quilon 

cum Mavelikkara): I beg to move:
“That the demand under the 

head ‘Ministry of Defence’ be re
duced by Rs. 100.”

Necessity for introducing military 
training in schools and colleges

Shrl N. Sreekantan Nair: I beg to
move:

“That the demand under the 
head ‘Ministry of Defence’ be re
duced by Rs. 100.”

Necessity for setting up a Parliam^enr 
tary Committee to go into the ways 

and means of effecting economy
Shri N. Sreekantan Nair: I beg to

move:

“That the demand under the
head ‘Ministry of Defence’ be re
duced by Rs. 100.”

Policy
Shri P. N. RaJabhoJ (Sholapur—Re

served—Sch. Castes): I beg to move:
“That the demand under the

head ‘Ministry of Defence’ be re
duced by Rs. 100.”

Anti-South Indian bias of the Army, 
Navy and Air Force Selection Board

Shri P. N. RaJabhoJ: I beg to move:
“That the demand imder the

head ‘Ministry of Defence’ be re
duced by Rs. 100.”

Necessity for introducing military 
training in schools and colleges

Shri P. N. RaJabhoJ: I beg to mov9:
“That the demapd under the

head ‘Ministry of Defence’ be re
duced by Rs. 100.”
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Necessity for ^ t t in g  up a parliamen
tary committee to go into the ways and 

means of effecting economy
Shrl P. N. RaJftbhoJ: 1 beg to move:

‘‘That the demand under the 
head ‘Ministry of Defence’ be re
duced by Rs. 100.*'

Top-heavy cost of the Secretariat of 
the Ministry of Defence

Sbri Gopala Rao (Gudiv^ada): I beg 
to 'move:

'That the demand under the 
head ‘Ministry of Defence* be re
duced by Rs. 100.’*

Policy
Shri Frajik Anthony (Nominated— 

Anglo-Indians); I beg to move:
“That the demand under the 

head ‘Ministry of Defence* be re
duced by Rs. 100.’*

Failure to adopt modem trends of de
fence organization so as to ensure eco

nomy while increasing efficiency
Shri U. C, Patnaik (Ghumsur):'•f beg 

to move:
“That the demand under the 

head ‘Ministry of Defence* be re
duced by Rs. 100.”

Necessity of building up citizen forces 
to form second lines of defence for the 

Army, Navy and Air Force
Shri U. C. Patnaik: I beg to move:

“That the demand un4er the 
head ‘Ministry of Defence* be re
duced by Rs. 100.**

Failure to provide for the training of 
defence personnel to help the nation*s 

socio-economic development drive
Shri U. C. Patnaik: I beg to move:

“That the demand under the 
head ‘Ministry of Defence* bQ re
duced by Rs. 100.*’

Failure to make use of the defence 
forces for productive purposes

Shrl panadas (Ongole—Reserved— 
Sch. Castes): I beg to move:

“That the demand under the 
head 'Ministry of Defence* be re
duced by Rs. 100.**

Failure to eliminate waste and extra
vagance in defence expenditure

Shrl Nanadas: I beg to move:
“That the demand under the 

head ‘Ministry of Defence’ be re
duced by Rs. 100.**

Necessity of extending the National 
Cadet Corps to all schools, colleges 
and other institutions and expanding 

its activities further

Shri Nanadas: I beg to move:
“That the demand under the

head ‘Ministry of Defence* be re
duced by Rs. 100.”

Desirability of encouraging the sche>̂  
duled castest scheduled tribes and back
ward classes to join the defence ser  ̂

vices

Shri Nanadas: I beg to move:
“That the demand under the 

head ‘Ministry of Defence* be re
duced by Rs. 100.**

Necessity of opening Army and Air 
Force training centres in Andhra State

Shri Nanadas: I beg to move:
“That the demand under the 

head ‘Ministry of Defence* be re
duced by Rs. 100.**

Utilisation of the defence services in 
the economic reconstruction of the 

country

Shri Sivamurthi Swami:
move:

I beg to

“That the demand under the 
head ‘Defence Services. Effective— 
Army* be reduced by Rs. 100.**

Reorganisation of the Defence Ser
vices

Shri T. K. Chaudhurl (Berhampore): 
I beg to move:

“That the demand under the 
head ‘Defence Services, ElTective— 
Army* be reduced by Rs. 100.**

Complete Indianisation of all command 
posts in the Defence Services

Shri T. K. Chau<3Iiuri: I beg to move:

“That the demand under the 
head ‘Defence Services, Effective— 
Army’ be reduced by Rs. 100.”

Policy of building and maintaining an 
efficient Army

Shri T. K. Chaudhuri: I beg to
move: 7

“That the demand under the 
head ‘Defence Services. Effective— 
Army’ be reduced by Rs. 100.”
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Buildtnff of defence industries and im
port of arms from abroad

Shri Gopala Rao: I beg to move;
“That the demand under the

head 'Defence Services. Effective— 
Army’ be reduced by Rs. 100.

Maintenance of the ordnance factories 
and the condition of labour employed in 

them

Shri Gopala Rao: 1 beg to move:
“That the demand under the

head ‘Defence Services. Effective— 
Army* be reduced by Rs. 100.”

Possibility of full production of acetone 
and acids in the Cordite Factory, Aru- 
vangadu to satisfy the country*8 needs 

in full

Shri Nambiar (Mayuram): I beg to 
move:

“That the demand under the
head ‘Defence Services, Effective— 
Army* be reduced by Rs. 100.”

To explore the possibilities of manu
facturing civilian goods in ordnance
and clothing factories for internal con
sumption and to avert large scale re

trenchment
Shri Nambiar: I beg to move*.

“That the demand under the 
head ‘Defence Services, Effective— 
Army’ be reduced by Rs. 100.”

Proposal for retrenchment of 4,000 em
ployees in the Ordnance Factories Tech
nical Development Establishments, De

pots and the M,E.S.
Shri Nambiar: I beg to move:

“That the demand under the 
head ‘Defence Services, Effective— 
Army* be reduced by Rs. 100.”

Urgent need to implement the agreed 
recommendations of the Kalyanwala 

Committee*s Report

Shri Nambiar: I beg to move: •
“That the demand under the 

head ‘Defence Services. Effective— 
Army’ be reduced by Rs. 100.”

Denial of trade union rights to the 
civiUan employees of the defence estab

lishments 
Shri Nambiar: I beg to movo:

"‘That the demand under the 
head ‘Defence Services, Effective— 
Army’ be reduced by Rs. 100.”

Need for a judicial enquiry into the 
cases of unsatisfactory treatment of 
tr:ide union leaders in the civil estab

lishments
Shri Nambiar: I beg to move'
' “That the demand under the 

head ‘Defence Services, Effective— 
Army’ be reduced by Rs. 100.”

Discrimination shown in the grant of 
hill allowance to the workers of the 
Cordite Factory, Aravangadu—Nilgiris

Shri Nambair: I beg to move:
“That the demand under the 

head ‘Defence Services. Effective— 
Army’ be reduced by Rs. 100.”

Low Scales of Pay of the Other Ranks 
of the Army

Shri Nambiar: I beg to move*
“That the demand under the 

head ‘Defence Services, Effective— 
Army’ be reduced by Rs. 100.”

Hardships of the Other Ranks m res
pect of allowancesy housing, food, cloth
ing, medical-aid, leave and pensions

Shri Nambiar: I beg to mov#:
“That the .demand under the 

head ‘Defence Services. Effective— 
Army’ be reduced by Rs. 100.”

Large-scale reversions of the Havildar 
Clerks

Shri Nambiar: I beg to move:
“That the demand under the 

head ‘Defence Services, Effective— 
Army’ be reduced by Rs. 100.”

Failure to form suitable reserves and 
to expand the potential reserves
SCiri U. C. Patnaik: I beg to move:

demand under the 
head Defence Services. Effective— 
Army’ be reduced by Rs. 100/'

Failure to organise ordnance factories 
and other defence industries so as to 

minimise purchases from outside
Shri U. C. Patnaik: I beg to move:
. the demand under the
head Defence Services. Effective— 
Army’ be reduced by Rs. 100.”

Corruption and wastage in the purchase 
of stores and in the construction of 

, works
Shri U. C, Patnaik: I beg to move:
t- demand under the
head Defence Services, Effective— 
Army’ be reduced by Rs. 100.”
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Failure to provide for the rehabilita
tion of ex-service personnel in civil 

life

Shri U. C, Patnalk: I beg to move:
**That the demand under the head 

‘Defence Services, Effective—Army* 
be reduced by Rs. 100/*

Desirability of starting ordnance fac
tories in Koyalaseema and thus de
veloping the industrial potential of 

that famine striken area,
Sbri Nanadas: I beg to move:

“That the demand under the head 
'Defence Services, Effective—Army* 
be reduced by Rs. 100.**

Need for an immediate decision for the 
establishment of a Boys' Training 

School at Visakhapatnam
Dr. Lanka Sundaram (Visakhapat

nam): I beg to move:
‘That the demand under the head 

‘Defence Services, Effective—Navy* 
be reduced by Rs. 100.**

Utilisation of the defence services in 
the economic reconstruction of the 

country

Shri Sivamurjhi Swatni: I beg to
move:

'That the demand under the head 
‘Defence Services, ^Iffective—^Navy* 
be reduced by Rs. 100/*

Complete Indianisation of all command 
posts in the Defence Services

Shri P. N. RaJabhoJ: I beg to move:
‘That the demand under the head 

‘Defence Services, Effective—Navy* 
be reduced by Rs. 100.**

Hardship of the Navy personnel Other 
Ranks in respect of pay, allowances, 
food, medical-aid, clothing, leave ana 

pensions

Shri Nambiar: i beg to move*
“That the demand under the head 

‘Defence Services, Effective—Navy’ 
be reduced by Rs. 100.*’

Reinstatement of affected Navy per
sonnel connected with the R.I.N. de

monstrations of 1946

Shri Nambiar: I beg to move:
“That the demand under the head 

‘Defence Services, Effective— N̂avy* 
be reduced by Rs. 100.**

Need for mobilisation and training of 
coastal sea farers for coastal industries 
and for coastal defence through appro^ 

priate naval reserves or auxiliaries

Shri U. C. Patnaik: I beg to move:
“That the demand under the head 

‘Defence Services, Effective—^Navy* 
be reduced by Rs. 100.**

Failure to organise sufficient units of 
the Navy Wing of the National Cadet 

Corps

Shri U. C, Patnaik: I beg to move:
‘That the demand under the head 

‘Defence Services, Effective—Navy' 
be reduced by Rs. 100.**

Failure to formulate legislation for the 
Indian Navy, and for Naval volunteer 

reserves and auxiliaries

Shii C. Patnaik: I beg to move:

“That the demand under the head 
‘Defence Services, Effective—Navy*

 ̂be reduced by Rs. 100.**

Failure to utilise the Chilka-Gopalpur 
area for naval defence and boys train

ing- establishment

Shri U. C, Patnaik: I beg to move:
“That the demand under the head 

‘Defence Services, Effective—Navy* 
be reduced by Rs. 100 **

Utilisation of the defence services in 
the economic reconstruction of the 

country

Shri Sivamarthi; Swami: I beg t̂ >
move:

“That the demand under the head 
‘Defence Services. Effective—Air
Force* be reduced by Rs. 100.**

Hardships of the Air Force personnel in 
respect of pay, allowances, food, med^ 

cal-aid, leave and pensions

Shri Nambiar: 1 beg to move*
“That the demand under the head 

‘Defence Services, Effective—Air 
Force’ be reduced by Rs. 100.*'

Discontent among Air-Force men due 
to unsatisfactory treatment meted out 
 ̂ to Other Ranks

Shri Nambiar: I beg to move*
“That the demand under*the head 

Defence Services, Effective—Air 
Force* be reduced by Rs. 100.**
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Failure to appreciate the vital role of
air defence in modern warfare

Shri U. C. Patnaik; I beg to move:
“That the demand under the head 

‘Defence Services, Effective—Air 
Force* be reduced by Rs. 100/*

Failure to organize sufficient units of 
the Air Wing of the National Cadet 

Corps
Shri U. C. Patnaik: 1 beg to move:

“That the demand under the head 
‘Defence Services, Effective—Air 
Force’ be reduced by Rs. 100/*

Delay in forming the Air Reserves and 
the Auxiliary Air Force and formulat

ing rules for them
Shri U. C. Patnaik: I beg to move:

“That the demand under the head 
‘Defence Services, Effective—Air 
Force’ be reduced by Rs. 100.”

Utilisation of the defence services in 
the economic reconstruction of the 

country
Shri Sivarmurihi Swami: i beg to

move:
“That the demand under the head 

‘Defence Services, Non-Effective 
Charges’ be reduced by Rs. 100.”
Mr. Deputy-Speaker: I would submit 

to the consideration of the House, par
ticularly the Opposition Members, that 
they may concentrate on a few cut 
motions. For if every individual 
Member moves something like twenty 
cut motions, I do not know if the House 
is going to have the time to go through 
every one of them. Normally, there
fore, the four Groups may meet and 
say “this Group is interested in a par
ticular motion”; and four or five, at 
the most, may be concentrated upon.

Now all these demands and the cut 
motions, which have been moved, are 
before the House for discussion.

Shri U. C. Patoaik: In moving these 
cut motions I seek to focus attention on 
certain important organisational mat
ters with respect to the biggest spend
ing department of our country—in fact 
the biggest spending department of 
every country in modem times—name
ly Defence, which is consuming more 
than 50 per cent, of our national ex
penditure every year. ^

Our objection is not to the amounts 
that are spent on Defence but to the 
way In which the amounts are being 
spent; it is to the manner in which the 
Defence expenditure is incurred, with

out regard to modem trends of Defence

organisation which ensure economy as 
well as efficiency in organisation.

Firstly, regarding the organisation of 
manpower, the modern approach is to 
build up reserves and the potential re
serves of the country. The standing 
foiices are there merely as a sort of 
shock-absorbers; they are to receive the 
initial shock till all the potential re
serves and regular reserves of the coun
try, both in manpower and in material 
supplies are brought into action. Citi
zen Forces, therefore, have to play a 
very vital role in Defence matters. 
They are of great importance not mere
ly from the Defence point of view but 
also from the view point of imparting 
discipline to the individu^s, of giving 
them training for the nation’s socio
economic development drive, and lor 
all other matters concerned with build
ing up of character and building up of 
the nation.

Citizen forces as ‘second lines should, 
therefore, be associated with the Army, 
the Navy and the Air Force, Regard
ing the Army, the Citizen Forces con
sist of various types, for instance the 
Territorial Army, the National Cadet 
Corps or the Cadet forces, the Civil De
fence organisation and so on.

Regarding the Territorial Army, the 
Indian Territorial Force Act of 1948, 
which repealed the earlier Act of 1920, 
has not provided for certain things 
which even the earlier Act had provi
ded. For instance, Advisory Boards 
are not provided for; the new Act has 
not appreciated the geographical boun- 
aries of different Zones; there is no co
ordination with the States; the period 
of training is such that very few peo
ple could join, and so on. Government 
of India have rightly recognized this 
defect and last year they have consti
tuted a Central Territorial Army Ad
visory Committee. Suggestions have 
been' put forth through the Committee 
and we hope Government will take 
notice of them.

Regarding the University Training 
Corps, which was formerly a part of 
the Territorial Force, it was separated 
from the Territorial Army and Cadet 
Organisations were built up through 
the National Cadet Corps Act of 1948. 
It became a separate organisation and 
it was not integrated with the Terri
torial Army. But there is one safe
guard, which the Territorial Army did 
not have till recently: it has provided 
for a Central organisation and Provin
cial or State Advisory Boards, and so 
on.

Regarding Civil Defence, in 1939 
there was a Civil Defence organisation, 
though confined to urban areas. We had 
the Civic Guards, the A.R.P., First Aid,
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Railway-Protection Forces, and Fire 
Fighting. The first three were abolish
ed in 1945 when England abolished its 
Civil Defence organisation. But al
though England revived its Civil De
fence organisation in 1948 with re
doubled vigour, we have not yet cared 
to think of this Civil Defence organisa
tion and revival thereof in India Vhich 
would have given us an opportunity to 
defend our country on modern lines.

The Indian Air Force Volunteer Re
serve Act was passed in 1939. Re
serves were built up and these reserves 
which were built up in 1939 were sub
sequently absorbed in the regulars. So 
today, in the Indian Air Force, about 
90 per cent, of the personnel—sybject 
to my being corrected—about 90 per 
cent, of the officer cadre of the Indian 
Air Force today are from those re
serves that were built up in 1939. But 
for some reason or the other the re
serves, that is the auxiliary Air Force, 
were given up and we have no auxilia
ries now. Last Year the hon. Minister 
was very anxious to get the Auxiliary 
and Reserve Air Force Bill passed. It 
was passed, but till now we have not 
had the pleasure of going through the 
Rules. The Rules have not yet been 
placed before the House.

The Deputy Minister of Defcace 
(Sardar Majithia): , They are being 
gazetted and will be laid oi> the Table 
of the House in a couple of days.

Shri U. C. Patnaik: I am grateful to 
the hon. Minister for saying that the 
Rules have been formulated and will 
be laid before the House, and we wish 
Government every success in building 
up Citizen Forces as auxiliaries to the 
Air Force.

Regarding the Navy, there was the 
Naval Forces Discipline Act in 1939 
which provided for naval auxiliaries. 
It provided for Fleet Reserves, Naval 
Reserves, Naval Volunteer Reserves 
and Naval Communication Reserves. 
That was in 1939, and although seve
ral years have passed, that Act is there, 
With slight modifications in 1942, more 
or less as a dead-letter on, the statute 
book. And U.K. officers, who are in 
charge of >our Navy, have not yet 
thought fit to advise us to have real 
auxiliaries, real naval volunteer re
serves as a seconrJ line to our regu
lar naval forces which would have 
strengthened our coastal defence forces.

Moreover, there is no co-ordination 
in the matter of these different Citizen 
Forces in our country as they have else
where. We are very often told that 
our Defence organisation is being built 
up on the U.K. model. But U.K. has 
got a perfect system by which all these 
different Citizen Forces are being co

ordinated and integrated,—County 
sociations. County Joint Association^ 
and Auxiliary Force Associations. It 
is these organisations consisting of 
civilian and military personnel in each 
locality and in the Centre who are be* 
ing financed by the Centre with equips 
ment and instructors provided by the 
war department and it is these local 
organisations which are responsible for 
the administration of all types of Citi
zen Forces there and in spite of the 
fact that we have U.K. officers, they 
have not yet told us anything about 
correlating these different aspects of 
Citizen Forces which should be pro^ 
perly built up not only to save 
but also to increase the efficiency 01 
our Defence Organisation, because in 
a modem war the whole country and 
all the Citizen Forces have got to be 
brought into the Defence Organisation. 
At least a major part of our patriotic 
citizens have got to be brought into 
this Defence Organisation, if not for 
military defence which is of course 
their duty today, but for increasing the 
output of production in various fields. 
We hope that the new Minister, who 
has been appointed to look after organ
isational matters, will pay attention to 
this aspect of our organisation, see 
that Citizen Forces are being properly 
organised for the Army and Navy and 
the Air Force and give our young 
men, our patriotic citizens, training 
for national defence as well as for de
velopment of our national resources.

Then I come to the other side, name
ly, the organisation of material re
sources from the defence point of 
view. A very large part of defence 
expenditure is incurred for the pur
chase of stores, for organisation of 
Ordnance Factories and defence indus
tries and for construction of works. 
The hon. Minister for Defence Organ
isation will also see not only to the 
organisation of our man-power but 
the organisation of our material re
sources because the biggest complaint 
is against the expenditure on the pur
chase of stores for defence industries 
from outs'de. You know, Sir, that the 
Committee which serves as the watch
dog of the Parliament regarding large 
amounts of expenditure every year, 
the Public Accounts Committee, while 
examining the defence accounts of 
1948-49, has given a scathing criticism 
of the defence expenditure and the 
purchase of stores, on the organisation 
of Ordnance Factories and so on. Al
though. under article 151 of the Con
stitution, we are expected to have the 
reports of the Comptroller and Audi
tor-General of India relating to the 
accounts of the Union placed before 
Parliament every year, since 1949-50. 
1950-51, 1051-52, we do not have the
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[Shri U. C. Patnaik]
favour of looking through these De
fence c^ccounts and the Defence audit 
Report. It is really unfortunate that 
though the Publ’c Accounts Committee 
iiad supported the audit report and 
hiade some criticism about the expen
diture upto 1948-49, we are not given 
an opportunity to know about the ex
penditure since 1949-50 onwards. We 
do not know whose mistake it is, but 
.We hope, whosoever s mistake it may 
be/ that the Appropriation Accounts for 
1̂ 4̂9-50 onwards will be placed before 
this House and the Members will have 
an opportunity to discuss the expendi
ture, to see how far our Defence ex
perts have been right in increasing the 
expenditure on purchase of stores, on 
purchase of jeeps, on purchase of war 
materials, how far we could have 
avoided these purchases from outside, 
how far we could have saved foreign 
exchange, how far we could have 
avoided corruption in these and allied 
matters.

Sir, I will not take more than a 
couple of minutes With your permis
sion, I will give the House an idea, I 
w in  not go into the details of Ordnance 
Factories because I would not place 
Government in an embarrassing posi
tion by going into such details, but I 
would say this much that during war 
period, there were -̂ 6 Ordnance Facto
ries. Now it is said there are 20. We 
have got U.K. officers as Superinten
dents in most of these Ordnance
Factories who started their life
as infantry officers. Then, they 
came to the Ordnance Depart
ment and they are now in charge 
of Ordnance Factories. I could even 
mention names of these people and 
they have not been able to see that 
all materials are being produced here. 
We have got Ordnance Factories and 
Tanneries under the Army Headquar
ters. I need not mention their names 
but some of those tanneries have been 
closed down, workers have been given 
notice because they are “surplus”. We 
are having hides and skins in India 
which are being exported to other 
countries. But even our ammunition 
boots which every soldier wears, 
which every member of the Citizen 
Forces wears, which every Member of 
the Home Guards and other organisa
tions wears are being purchased from 
a British firm in the same place, Kan
pur, where we have our biggest har
ness and saddlery factory. In Kan
pur one of our Ordnance Factories was 
closed down, tanneries there and else
where are being closed down; and we 
are having a British firm—I need not 
go into names—which is supplying the 
most essential things for our soldiers, 
for our policemen, for our Home

Guards viz, the boots to stand upon. 
Our postal bags could be manufactur
ed in the various leather works so that 
the workers may not be retrenched on 
the ground that they are “surplus'*.

<To put our Ordnance Factory workers 
in 4 sort of insecure jobs, not to give 
them security of service and to ex
pect them to be faithful to us is not 
proper. We have to give them secu
rity of service. We have to give 
them more work. We have to expand 
our Ordnance Factories and it is only 
then that we will be able to save a lot 
of money on goods and help produc
tion in our country.

There is another small example. 
You see everywhere the head con
stables upwards as well as military 
people having revolvers as part of 
their uniforms. We, are not having 
revolvers manufactured in our fac
tories. Those Ordnance Factories 
which have been closed down or where 
production has been stepped down 
could manufacture revolvers. We are 
importing Webly—Scott and Colt re
volvers but we are not having revolv
ers manufactured, in 1950, we pro
duced a double barrel breach loading 
gun in one of our factories and it was 
sent to U.K. for testing and the U.K. 
people with a view to safeguarding the 
B.S.A. manufacture of arms which 
are being sent to our country, did not 
approve of it. So our factories which 
could manufacture rifles and breach 
loading guns, single barrel or double 
barrel, for civilian and military use 
could not do that. Similarly, we are 
purchasing hand grenades from out
side, from companies which have no 
capital but still we do not manufac
ture our own hand grenades though 
there are certain Ordnance Factories 
where we could do it. The whole trou
ble with these Ordnance Factories is 
that on the one side, some U.K. offi
cers are there—I do not Impute any 
motive to them—and we have to exa
mine how far they are responsible for 
sabotaging our Ordnance Factories. 
Secondly we have got officers at the 
top who are interested in certain trade 
interests outside, who also ought to be 
taken notice of. There are mill-own- 
ers in our country who are anxious to 
see that our products including hand 
made things do not step up. A variety 
of factors are coming in to see that our 
Ordnance Factories do not do proper 
work. There is a cry that the work 
in certain Ordnance Factories should 
yield place to handlooms and cottage 
industries. All this has to be taken 
with a bit of caution because it Is 
emanating from very biff millowners.
I, therefore, suggest through this House 
to the hon. Minister to ensure that
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these Ordnance Factories are proper
ly examined, to see that the country 
Kets the fullest use of them. It would 
be dangerous now to depend upon 
foreign supphes. We want our defence 
requirements, as far as possible, to be 
manufactured here; and through the 
co-ordination of the Defence Ministry 
with the Planning Commission, with 
the Ministry of Industry and with the 
Ministry of Railways, we should see 
that we produce everything as far as 
our military and civilian requirements 
are concerned. That is very impor-, 
tant. I will not take more time but I 
would suggest that these aspects * 
-examined by the re*organised Minis
try.

Minuier of Defence Organisa
tion (Shri Tyagl): The hon. Member 
^aid that officers at the top of the 
Ordnance Factories ore in league with 
the commerclar interests or something.
I would request him to pass on the in
formation to me.

Shri U. C. Patnaik: I could pass on 
the information through this House but 
once I refer to it, I will have to place 
it on the Table of the House and I am 
not going to embarrass the hon. Min
ister by doing so. But if the hon. Min
ister wants the information, I will pass 
on to him a list of the 20 Ordrjance 
Factories that lare now existing, who 
are the officers in charge of them, 
what was the production during the 
war, what is the production now, how 
many people have been retrenched and 
what is the outlook of these Ordnance 
Factories. If the Minister agrees I 
will pass this on to him personally.

Mr. Deputy-Speaker: For every
small point, there is a long debate.

Shri U. C. Patnaik: If he wants, I 
will give it now.

Mr. Deputy-Spcaker: Hon. Members 
need not talk across the floor of the 
House.

Shri Ga^sil ^Poona Central): The
traditional functions cf the Iiidian 
army, before Independence, consisted 
of t^o things: (i) the use of the
defence forces for the p u rp ose  of mran- 
taining law and order when the ordi
nary police forces were found inade
quate, and (ii) to prevent any atjj r̂es- 
sion or resist it. Sin.;e ladcpendence, 
the first function is ft ŝt growing less 
and less. Since we are governed by 
a democratic Constitution, whatever 
differences there are betwecix the poli
tical parties, they are, *,ind'.»r tkc Cons
titution, to be resolved b / an appeal 
to the people. In other words, the 
decision of the ballot box is to be pre* 
ferred to the decisloi of the bullet.

Very recently another discovery has 
been made to resolve such diiferences: 
that is. coalition without concord or co
operation without collective responsi
bility. Whatever it r.iay be the fact 
remains that so far as the defence 
forces are concerned, their task vis a 
vis maintenance of law ^^d order has 
decidedly decreased and this is all to 
the good.

The task as regards resistance to 
aggression and resistance to ,foreign 
invasion is the supreme task and there 
is no measure by which we can say 
that any particular standard will be 
adequate. The adequacy will always 
depend upon the circumstances that 
prevail in the world. In the present 
circumstances, it is very desirable to 
be cool in judgment and considerate 
in statement. Nobody can say with 
any assurance or air of certailnty how 
six months hence international forces 
will arraign themselves and what part 
India will have to play. What I am 
concerned with is this: that we must 
have certain things fixed up as poin
ters for our guidance in the immediate 
present as also in the distant future. 
One thing is abundantly clear; that 
in this world we cannot remain in 
isolation. A second thing is equally 
clear that inasmuch as we cannot 
remain in isolation, we have our 
definite, our modest part to play in 
the international affairs. Thirdly, we 
should be able to sift what is essential 
from what is non-essential. Fourth
ly, we must be reasonably ready to 
meet any contingency.

From these points of view, I entirely 
agree with the forelijn policy of our 
Government. Although it is described 
as active neutrality or dynamic ncut- 
rality^ the connotation of activeness 
or of the dynamic character will only 
be explicit when circumstances actual
ly overwhelm us. A few days ago, 
a suggestion was made while the 
Budget was under general discussion 
that there should be a s.ystem of joint 
defence between Pakistan and India.
I do not want to challenge the boni 
fides of the hon. Member who made it, 
and also the bona fides of an eminent 
personality like Mr. Tandon, who 
supported it. But. my own feeling 
is, and I owe it to myself that I must 
give it out frankly, that not In the near 
future, at any rate, we can entertain 
any thought of having a joint system 
of defence with Pakistan. There nre 
so many outstanding questions bet
ween the two countries, some dating 
before the Partition, some becoming 
explicit during the Partition and s>ome 
coming into existence thereafter. Not 
one of them has been satisfactorily 
solved. Only in yesterday’s papers 
a news item appe$ired that Pakistan
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is preparing for jehad. These war
mongers, or whatever may be the terro 
by which we can describe them, may 
be exaggerating, they may be doing 
harm to their own country. For .Tjy 
own part, in the context of these cir
cumstances,.. it is a matter for serious 
consideration whether we should at all 
entertain a proposal of that character.

Further, knowing, as We do, the 
foreign policy of Pakistan, which is 
definitely in favour of one of the blocs, 
what will be the implications if we 
enter into a system of joint defence? 
In the first place, we will |have to 
depart from our policy of non-align
ment with any of the two major blocs 
in the world. In the second place, 
if it is a system of joint defence, it 
means exchange of arms, exchange 

of information of a very confidential 
character, information of scientific 
discoveries, discoveries in the matter 
of arms and other things and also 
allowing the use of each other’s terri
tories for certain purposes. As I 
think more and more about the impli
cations of such a proposition, the 
more determined I am not to enter
tain it. Therefore, the point remains 
that in the circumstances in which we 
find ourselves, it is necesary that wt 
should be reasonably equipped, and 
that we should put our defence or
ganisation on a proper basis ooth 
with respect to the personnels with 
respect to stores and equipment ani 
last but not least, with respect to the 
morale of the defence forces and the 
civil populations.

I listened to what my hon. friend 
Captain Patnaik said. He wanted 
the whole country to be organised on 
war footing. It would be wrong to 
do that. But, I appreciate that in 
order to instil discipline and put r le 
whole thing in an orderly manner 
with respect to production and uther 
matters and surely that is something 
which the Government will take into 
consideration. So far as the organisa
tion itself is concerned, I find from 
the reports that have been presented 
to this House that every effort is 
being made to have reserves. An 
Auxiliary Air Force is provided for 
in the present estimates. Similarly, 
we have the Army Reserve, the 
National Cadet Corps, 78,000—it is a 
very good progress—as well as Uie 
Territorials. In the matter of Teiri- 
torials, except for the urban §ection, 
the progress has been up to the sanc
tioned strength. And even (in the 
matter of urban section, the Southern 
Command is up to the mark, though 
the Eastiem and the Western Com
mands are not yet up to the mark. 
The causes must be investigated, and

not only should the territorial army 
be tau^jht in the matter of actual 
fighting, but also in the matter of 
training in industrial craft, so that 
they may be useful for other purposes.

Tlie other aspect which my learned 
friend referred to was about the pur
chase of stores and equipment. Out 
of the total sum estimated as expen
diture for the next year's budget,viz., 
Rs. 199.84 crores, Rs. 81*44 crores are; 
estimated to be the cost of store? 
and equipment. It is a pretty big 
sum. and I feel that although 
we are not , an aggressive nation, 
by instinct or by temperament 
or even by leadership—our own feel
ing is much against it—yet it is 
necessary, as I said, we must be 
reasonably prepared in this matter. 
My definite suggestion is that there 
should be a programmer—there is a 
programme as is evident, but the pro
gramme should be intensified so as 
to make India self-sufficient in the 
matter of the most important part of 
equipment and stores, viz., arms and 
ammunitions. I understand that 
there are more than 60,000 items 
which are required by the defence 
forces. During war time as a result 
of the pressure of war, many indust
ries came into existence which were 
necessary for the manufacture of 

'some of these things. After the wnr 
was over, many industries have closed 
down, and very recently, the Defence 
Ministry is making attempts to start 
a few. They have a research section 
and laboratory and scientific workers 
and so on, but I find that although 
they are doing good work and asking 
some of the manufacturers to manu
facture things which are absolutely 
necessary, which cannot be imported 
or cannot be imported of the same 
quality and also from the point of 
view that India should be self-suffi- 
cient—yet, at the same time, I find 
that the Supply Wing of that Ministry 
is placing orders abroad for articles 
which are manufactured here, and 
which are of better quality than that 
manufactured in England. I will, 
therefore, very respectfully plead that 
the whole policy of supply should be 
clarified once more, and must l e 

rigorously executed. The main 
principle should be that so far as the 
essential things are concerned, if we 
cannot manufacture them, a scheme 
must be drafted so that we can ocrid 
our peeople and learn the know-how 
and start manufacturing here—hat, 
in o^her matters, if there is a five per 
cent, margin in the matter of quality 
or in the matter of price, definitely 
we should go in for our own articles. 
In this resoect. I entirely agree with 
the suggestion made by Capt. Patnaik
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Star! U. C. Patnaik: May I interrupt, 
Sir? I do not claim any military 
rank, Sir.

Shri Gadgil: All right. I will give 
one if I have the power. I will call 
him as Mr. Patnaik.

My own suggestion is that all the 
equipment and stores required by the 

‘ defence forces must be manufactured 
in co-ordination with what has been 
visualized by the Planning Commis
sion.. If the whole thing cannot be 
dovetailed into it, at least, there 
should be complete and workable co
operation between the two.

Thirdly, there are industries which 
the Five Year Plan has left for the 
private sector to work in. Immedi
ately the Defence Ministry or the 
authorities should get into touch witn 
private industrialists and, in co
operation with them, so arrange the 
further indlistrial expansion of this 
country that at any given moment, 
whatever as being manufactured for 
civilian use today, that machinery or 
plant can be immediately switched 
on for the manufacture of warlike 
stores. Now, such a thing was done 
in England between the two war 
years, and this is being done again. 
I do not see any reason why it should 
not be done here in India. In other 
words, there should be a complete co
operation betweeh the Defence 
Ministry and the Planning Commis
sion and the private sector of industry, 
not on:y for the manufacture of things 
which are required immediately and 
continuously, but to provide for a con
tingency in case war comes and we 
are involved in it. I do not pretend 

to say that we will not be involved at 
all, but at the same time, I have got 
confidence that so long as we have 
our great leader here, we will not be 
actually involved in any war; but, 
there are forces which overwhelm 
both great men and great nations. So, 
I am only providing for that contin
gency. In that contingency, if it at 
all comes men can be trained in three 
or six months, but material equip
ment cannot be manufactured within 
the twinkling of an eye. At any rate, 
special machinery cannot be imported 
because, in  those circumstances, im
port will be impossible. Therefore, 
from here and now, we must have 
machinery which will be of multipur
pose use. It can first work for 
meeting civilian needs, and in case of 
a contingency of the type I have lust 
mentioned, it can be easily switched 
on for the manufacture of war-like 
stores.

That is so far as the question of 
production is concerned. Now. the 
last question is the question of morale.

So far as the defence forces are con
cerned, I have nothing but praise for 
them. They have done very well. 
In fact, the tensions thut were evi
dent after the partition when* tiie 
whole defence organization was split 
up, have been overcome, and we 
have definitely turned the corner, and 
the organization is improving. It is 
not suggested that it is perfect, but 
every endeavour is being made, nnd 
should be made to pcrfect that organi
zation. But the last factor, and 

I which, according to me, is of the 
’ utmost importance, is the factor of 

morale—not of the Army and of the 
defence forces alone, but of the civi
lians. Now, everybody loves his 
country, but everybody expects that 
his love should not be exploited too 
much. If today, in my own coimtry,. 
I find myself, in spite of my ability, 
without employment; I find that I am 
ill because I have no money, I have 
no accefs to any hospital; I have got 
bright children anxious to learn, but 
no provision for education; in fact, the 

very primary needs of food and hous
ing and clothing and opportunities to 
learn and expand the personaJi?j and 
improve the mind—if they are want
ing, how can we tell them, that you 
fight for this country? They will only 
say that to fight for this country is to 
fight for the status quo. so that the 
major part of the national wealth and 
dividend should be reserved for the 
few and the fat,—unless we give them 
a definite stake, a material stake, an 
economic stake, that if India Is at
tacked, it is their house that is at
tacked; if anyone anywhere in this 

country is attacked, it is as if they are 
attacked. That oneness and unity 
of feeling can only be got if we go 
on expanding; and as I have said on 
many occasions, the success of the 
whole thing will depend upon the
success of the Five Year Plan.
We have been talking very much— 
at least I nave been talking very
much; I do not want to accuse 
other people—w^ are very much 
dynamic in thought, but very anaemic 
in action, and the result is our Hfe re
mains almost static. It is the need of 
the hour that this whole order should 
change. It should change in such a
manner that the thing must start r a v 
ing. and once we give an initial push, 
r have not the slightest doubt as It 
goes on it will develop its own 
mechanism and dynamics, and in the 
end. we will create that feeling, that 
morale which was in evidence when 
Stalingrad was attacked, when Moscow 
was attacked. When everything was 
destroyed, nobody felt an3̂ hing like a 
personal interest In the sense that it 
was hifl own only and exclufSvely 
No. They destroyed villailes after vil-
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lages because they knew that villages 
after villages could be created and re
built, because it was the State that 
stogd guarantee for it. Similarly if 
v^e have that progress achieved lo the 
economic field, we will be able to otild 
the necessary morale, and the last 
factor, which, accordipg to me, is not 
the least, will have been well looked 
Into

Shri Keshavaiengar (Bangalore 
North): I rise to take this oppor
tunity to welcome our sometime Se-' 
cond Lieutenant of the First World 
War as our Minister today for Defence.
[ am sure that with his experience and 
ability in administrative matters, he 
would prove to be a strong, asset for 
this branch of our administration and 
very soon learn the language his 
Department. I would also take this 
opportunity to tender our grateful 
thanks to all the gallant men of the 
ramified sections of our Indian forces, 
for the meritorious services they were 
pleased to render recently during the 
unheard of floods in the north and the 
severe famine in the south.

I need not bring home to the hon. 
Members^ of this House that war. nov/ 
more than ever, is a social problem, 
lor any major conflict is sure to afff̂ ot 
the entire national life, and all classes 
of citizens in the country. In the same 
way» I feel that there is also a great . 
amount of influence brought about on 
our military efforts by the civilian 
populaion as well. The position of 
the army, its strngth, and the approach 
to the question of the army adminis
tration depend on a very large degree 
upon its outlook.

Of course, when we are considering 
this aspect of the matter. I feel we 
have to take into consideration for a 
while the background we are placed 
In. Till very recently, our army was 
being administered by the Britishers 
and many a time, the training and the 
equipment were all meant for the 
armies being sent out as expedi
tionary forces, for their own imperialis
tic intentions. But now. on the dawn 
of freedom, the whole pipture has al
tered, and we have to take absolutely 
a different outlook altogether. The 
army has no doubt, got to spend a lot 
as had already been stated by my 
hon. friends. None can  draw a line and 
say ‘This much is enough*, for defence. 
It was gratifying to note, when 
general discussions on the Budget 
were going on in this House, that not 
even one discordant voice was heard 
as regards the quantum of the amount 
allotted for defence. The chief point 
for consideration, when we are on this 
matter, is, I feel, not the quantum but

the method of expenditure involved. 
Of course, when a large part of the 
State’s revenue is absorbed in this ex
penditure, it is bound to create some 
discontentment. But this discontent
ment can only be overcome or combat
ed by our enlisting the national pride 
m the people, and our gratification of 
'the national aspirations. I think it I9 
only that way that the salvation lies. 
The more the people are taken into 
confidence, the more will be the s?ope 
and activity of the defence depart
ment widened, and the less the dis
contentment. I would like to suggest 
that it is not so much the material 
that matters. Of course, our equip
ment for our armies must be the most 
modern ones, just the ^ame ones we 
ifind in other independent countiie* 
But yet we have got to take into ac
count the conditions prevailing in our 
country. It is not so much the 
material that matter*, but it is the 
spirit that fights with that material. 
Of that fighting spirit, I suppose, there 
is any amount in our country. We have 
to carefully and cautiously nurture 
that spirit, and enlist thr same for the 
services of defending our borders. We 
may take for example, the question 
of the Japanse army. They were not 
spending so much, as we are prone to 
do, on the equipment. We have to 
take into consideration very deeply 
the condition prevailing in our coun
try, and suit the defence arrangements 
to that set up.

Considering these aspects in this way.
I would like to appeal to the Defence 
department and also to our people m 
general that we should devote more 
attention to the organir.ation of the 
auxiliary, territorial and other allied 
forces. In fact, if I am not disclosing 
a secret, when a proposal was made to 
start a rifle class for the benefit of 
Members of Parliament...

Shri Frank Anthony; To shoot 
themselves?

Shri Keshavatengar:....There wa? a 
certain amount of enthusiasm prevail
ing in that quarter, and it was really 
most welcome. I would like to sug
gest that every effort should be made 
to enlist that kind of voluntary efTcrt 
to become defence-minded.

Shri Nambiar: Non-violently de
fence-minded.

Shri Keshavaiengar: There cannot
be any absolute non-violence any
where. There can only be an ad
mixture of violence and non-violence, 
and it is only the State that can 
practice violence in the largest
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measure and combat any other vio
lence that comes about in our coun
try.

The previous Minister for Defence, 
the late Gopalaswami Ayyangar, I 
think, was pleased to accept the sug
gestions made in this House and said 
that he would look up the ?Tiatter and 
see what best could be done in that 
regard. We have not yet had any 
opportunity to see the result ot his 
efforts. I would appeal to the present 
Minister, Mr. Tyagi, to pursue those 
efforts persistently and se^ that some
thing good results therefrom. Of 
course, I need not reiterate the sug
gestion made by Mr. Gadgil that it 
must be definitely planned. We must 
be in a position to switch over the in
dustries of peace time for production 
of the necessary equipment In war
time. if necessary. Thus there must 
be that kind of hearty coordination 
betwe^’n the industrial sector of our 
country and the Defence department.

One other matter that I may not fail 
to take this opportunity to mention 
is with regard to the State of Mysore. 
At the time of the integration of the 
army, our erstwhile Chief Minister of 
the Mysore -State, who is now Pro
duction Minister here, was pleased to 
assure the military personnel that their 
interests were absolutely safe after 
integration. It so happened that soon 
after the army was integrated we 
learnt that a very large number of our 
young men in Mysore had been dis
charged and disbanded. Discontent is 
growing. I would like to suggest that 
the matter may be investigated and 
all efforts made to find out ways and 
means of enlisting their services, if 
possible, whenever recruitment is 
made against, or even otherwise as a 
second line of defence or in enlisting 
them in the other forces that are avail
able and in that way try to give sntis- 
faction and settle the grievances of 
this band of young men.

With the submission of one other 
point, Sir, I would finish n y speech. I 
think we need not devote our atten
tion very much to production of big 
Battleships or bombers and the like. 
We are not interested in any a?«res- 
sive intentions. We have no foreign 
enemies. (Interruptions). We are 
only interested in defending ourselves 
and directing our forces against a dar
ing aggressor—if there were to be any.
I would like to suggest that a big 
flotilla of small naval crafts may serve 
the purpose of even safeguarding and 
keeping open and safe the hfeline of 
our coastal activities. As a navy, of 
course, we have very little forces and 
till now we were depending upon the 
British Navy and the British Air

Force. Our own forces have got to 
take their place, but perhaps in a 
different form, keeping in view that 
we have got to concentrate on the as
pect of defending our territories in 
case Of any aggression.

Shri G. S. Singh (Bharatpur-Sawal 
Madhopuf): Sir. with your permis
sion, I will read one paragraph—I can
not quote you the author—

“Peace is the one thing that the 
, common man in every country 

wants, but at the moment all he 
gets is the wood hurled at him 
from every conceivable direction. 
Unfortunately, it happens to be 
a fact that any political fiaudu- 
lency can secure a hearing if it 
merely breathes the word. Peo
ple are so frightened of putting, 
themselves in the position of be
ing accused of not furthering the 
cause of peace, that the most 
crooked appeal ensures a hearing 
and even cooperation.”
I would warn the Government not 

to be misled by these appeals for 
peace. The world is in such a situa
tion today that we cannot ignore the 
happenings that are going on arrund 
us. We have to borrow a phrase of 
the Prime Minister—the ‘most amaz
ing and fantastic suggestion’ to enter 
into a joint defence programme with 
Pakistan. But will these gentlemen 
who made this suggestion realise— 
and I am happy to say that no less a 
person than ‘General* Gadgil has sup
ported me in this...

Shri Jaipal Singh (Ranchi W est- 
Reserved— Sch. Tribes): Air Marshal,

Shri G. S. Singh: Will these people 
realise that we are in Kashmir at a 
state of war with Pakistan? We have 
accused Pakistan in the forum of Na
tions—in the United Nations—of be
ing an aggressor and an intruder on 
Indian territory. For us to conceive 
of a joint defence with Pakistan at the 
present juncture is in my humble 
opinion, a day dream and if these 
gentlemen insist on day dreaming why 
do they not dream further and think 
of loint communications and a common 
foreign policy? Then Pakistan can 
have its own bag, it can have its own 
Constitution and we can renan>c the 
whole continent, Bharat, that was» 
India!

I would like to congratulate th? De
fence Ministry on its recruitment of a 
new battalion of Cabinet Ministers, 
Whether the armed forces are to be 
congratulated or not remains to be 
seen. I welcome the fact that the 
Prime Minister himself is going to •
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take over-all charge of this, but I 
humbly submit that the Prime Minis
ter has so many irons in the Are that 
he must find it a little difficult to keep 
them all hot. It has been sa*d over 
and over again in this House that mat^ 
ters like foreign policy and defence 
are of national importance, and not of 
party or political importance. I do 
submil that the Prime Minister, ooly 
if he looks into it. can And an ^ e r  
statesman to take over the portfolio of 
defence as a responsible and fully- 
fledged Cabinet Minister. And I do 
feel that in this he has been led by 
his own party considerations.

I come now to one or two sugges
tions which I have to make with re
gard to the expansion of what I might 
term our Cinderella services. I have 
complained about the step-motherly 
treatment of the Defence Minittry to
wards the Air Force and the Nfivy. 
And now that the Prime Minister is 
in charge of the Defence portfolio, I 
can think of no perir»n belli: r tUted for 
the role of Prince Charming for the 
benefit of the Cinderella services

In spite of what the hon. Member 
who spoke just now said, I do feel 
that we should expand our Air Force.
1 think even our Army Generals will 
realise the importance of air support . 
in a modern war. There is imfortu- ’ 
nately a tendency on the part of some 
of them to out-Blimp the original Col. 
Blimp and they stick to their own old 
traditions, and they cannot and do not 
like what they consider a Junior 
service becoming more and more pro
minent in the defence of this country.
I do feel that the allotment for the 
Air Force is not suflflcient. We are 
at the moment, I submit, equipped 
with obsolete Liberators—war-weary 
veterans of the last war. We have be
fore us an example of what might hap
pen. The other day some Egyptian 
pilots came all the way from Egypt in 
a Lancaster airciaft—another war- 
weary veteran of the last wvr. They 
arrived here and they were feted. They 
went back and all of them were kdled.
I submit, that it was because they 
were in an obsolete aircraft and I 
think that the same thing might hap
pen here. We are, very young in 
aviation in this country and those of 
Us in aviation are young also. Our 
voice might be considered as that of 
«n over-greedy school boy asking for 
more pie than he can eat. But I do 
submit that it is essential for us to 
expand our Air Force, und with It, 
Civil Aviation, which is its n:ain re
serve. We cannot afford to dilly-dally 
now because if we dilly-dally now, we

• will never make up the leewaj^ in

times of emergency. We have to im
port our aircraft; we have to import 
all the main components of aeroplanes.
Ii was said the other day—I think It 
was rather misleading—that we have 
produced 90 per cent, of the HT2, but 
v̂ e import the engine. Nobody consi
ders the engine to be only ten per cent, 
of the aeroplane. However, tliat is a 
matter of opinion.

4 P.M.

Sardar Majithia: What is the
value?

Sbri G. S. Singh; My friend, Sardar 
Majithia says, ‘what is the value?’ 
That happens to be only because he 
has managed to get about 100 engines 
for £  150 each but the current market 
price is £  750. However, we must ex
pand our Air Force. The plea of eco
nomy and finance cannot be tolerated 
any more. I agree there is .'leed for 
financial economy but let us economise 
in the Army. There is one way cf do
ing it. 1 have this humble suggestion 
to make. We cannot afford to be 
orthodox. The Air Force has to buy 
trucks for the movement of its ground 
troops and for the movement of its 
equipment outside the Army. It comes 
out of its own budget. Then why 
should not the Army foot the bill for 
these transport squadrons, which will 
be used for the transport of troops 
and Army equipment also. In this 
way we can get some money.

In view of the nationalisation of the 
air lines, the main reserve of the Air 
Force, the Civil Air Lines will now be 
organised on a better footing. Any 
aircraft that we do purchase must be 
purchased with a view to its being 
the main reserve of our Air Force and 
that they will be easily convertible 
for military purposes. I again .sub
mit to the Cabinet that the D.G.C.A. 
should be transferred as a civil depart
ment of the Defence Ministry, be
cause you cannot think of the Air 
Force and civil air lines as separate. 
They are all entirely the same. I once 
again submit, let ug set cracking 
now. Let us get organised now. let 
us have more modern aircraft. I am 
sure that our brave young men who 
are air pilots have no desire ‘‘o be
come recipients of posthumous awards 
in the event of emergency.

Another suggestion I have to make 
is that I would like the Cioveniment to 
consider amending the Territorial 
Army Act to bring it in line with the 
Auxiliary Air Force Act which brought 
into being the Civil and Air Defence 
resources, which made it obligatory 
for certain people with carta n quali-
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flcations to register for service, ard to  
undergo training if necesjary. If the 
Territorial Army Act was amended on 
these lines, it would make available 
to the government at very short notice 
trained personnel because you have 
a great many ex-service . men. de
mobilised after the last war and de
mobilised on the integration of the 
State Forces with the Indian Army. 
You would have these men immediate
ly available if wanted. I agree that 
the argument might be put forward 
that we are a peace-loving nation. We 
have no need to go to this extreme for 
measures of defence. But to be pre
pared. .1 do not think, can be termed 
warlike measures under any circum
stances.

I would like the Government to
consider the possibility of introducing 
legislation for compulsory military
training in Universities, compulsory 
recruitment to the N.C.C. if you like. 
This would not only mean giving a 
very valuable asset in time of emer
gency but would divert the abundant 
energy of our youth from subversive 
channels. They would not be allowed 
to fall a prey to propaganda. Ihey 
would learn to become disciplined and 
I earnestly request the Government to 
consider this proposal.

Another thing which I consider as 
very important is the setting up of an 
Air Raid Precaution and a Civil De
fence Organisation on a valuntary 
basis or any other basis. I leave it to 
the imagination of the Members to 
imagine the chaos and the havoc that 
would be caused even if a few bombs 
were dropped in any of the overpopu
lated areas of our big cities. The eva
cuation problem itself would not only 
be a very big administrative problem 
but would present a tremendous mili
tary hazard. Those Members who 
were in Calcutta during the last war 
when the Jaoanese made comoarative- 
ly light raivis on Calcutta, could real
ise the panic that ensued. It had only 
to bn fo be believed. I do
ly request that the Defence Ministry 
take this matter in hand. Again the 
argument might be put forward that 
we have no fear from anybody, and 
these preparations would be termed 
warlike. But, I do feel that consi
derations of public safety outweigh 
these arguments.

I now want to nlead the cause of 
ex-servicemen. They have, in my 
opinion, got a raw deal. I understand 
that the U.P, Government has refused 
to pay its contribution to the Soldiers, 
Sailors and Airmen’s Welfare Board. 
These Boards have done a great deal 
of work in the rehabilitation of ex-ser- 
tricemen. I would like the Govern

ment to consider, if feasible, the pos
sibility of issuing instructions or even 
advice to the effect that class III and 
class IV services should, as far as pos
sible be reserved for ex-service men. 
This would not only be an Incentive to 
recruitment but would be an indirect 
recognition on the part of the Govern
ment of their services to the country 
and would show that the Government 
appreciate their work

We have had a great deal I'f talk 
about scandals, the Jeep Scandal etc. 
Everybody will turn round and say 
why are you bringing this up now? I 
understand now that the Government 
has at last decided that they are go
ing to write off Rs. 25 lakhs, because 
litigation would be throwing good 
money after bad. All right But let 
the Government decide who is res
ponsible for that. We have heard 
nothing about that. We have been 
given repeated assurances—even be
fore I came to this House the fjrmer 
Defence Minister assured the House— 
but nothing has happened.

We have had reference to the pur
chase of sealand Air-craft. My
friend. Mr. Jaipal Sini^h knows
probably more about it But, techni
cally speaking, as a person who 
knows a little about aeroplanes.
I cannot possibly conceive of the use 
of these planes. I am told that they 
will be used as flying class roon^s, we 
have the Dakota which would make 
better flying class rooms. If the Ad
miral wants one for ship to shore com* 
munlcation, let him have one, why so 
many? I am told we are concentrat
ing on HT2 or HTIO. But we have 
got 73 of these Percival Prentice. They 
were all rejected by the British Air 
Force.

Sir, I would like in all humility to 
remi:>d you of the Prim^ Minister’s 
words. He said that a great many of 
us are in the habit of sooaking of 
things we do not know about. In these 
case, I do not feel that I come under 
that category. These Peroiv/il Pren
tices were rejected bv tho RAF.  be
cause they were under po>vered as 
primary trainers. I have spent two 
and a half years in primary training 
and side by side seating is psychologi
cally wrong for training. Why did we 
acquire them? We Jjre told that no
thing else wag available. I see this 
mentality everywhere. I see it in the 
lobbies when my colleagues have tea.
They say'%v wrft” and when 

the bearer says, srlf 
they turn r<*und and 

say ^  s rrsft’ ’ .
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This mentality we must be got rid of. 
We must save our money. \7e must not 
be put ofl’ with the second best. If we 
cannot get what we want, let us wait 
until we can get what we want.

In conclusion, I would earnestly re
quest the Defence Minister and the 
Defence Ministry as a whole to consi
der bringing the Armca Forces and 
the people closer together. There is a 
tendency on the part of civilians to 
look on the Armed Forces as something 
different from themselves, and this in 
turn makes the Armed Forces divorce 
themselves from the people. We know 
how proud we are of our Defence 
Forces. We forget sometimes ♦hat 
these Defence Forces are our own De
fence Forces and that they are man
ned by our own brothers, fathers, 
uncles or nephews. They are ours, 
and when we get criticism f«bout the 
Defence Forces someTimes one 
wonders whether one is discussing 
our own Defence Forces or the De
fence Forces of some occupying coun
try. I wish the Defence Minister 
would consider bringing closer to
gether the Army, Navy and Air Force 
and the people. You saw with your 
own eyes that millions of people 
enthusiastically flocked to see the 
parade on Republic Day.

One more word, Sir, and I am 
done. There is a tendency to label 
everything connected with defence as 
secret. This funny little pamphlet 
which we are given is itself marked 
“Confidential’*. There is this ten
dency to say “it is not in the public 
Interest.” Everything seems to be not 
in the public interest. Regarding this 
policy of secrecy, all I can say Is that 
while I agree that where unavoidable 
you must keep somethings secret, 
there are so many things that do not 
have to be kept secret. We were told 
that we cannot be given information 
about our Vamoire Aircraft. But two 
journals called Flipht and Aeroplane 
give me more detailed Information 
than the Defence Minister can ever 
give. I do feel that this should not 
bft overdone. It makes one feel 
that this secrecy is a cloak either for 
inefficiency or corruption. Therefore, 
it should be avoided.

In conclusion, I would like to say 
that our Five Year Plan, oar multi
purpose projects and our dams will 
be of no use to us if we cannot de
fend ourselves. Under no circum
stances must we allow oi r̂ defence 
organisation to get to such a level 
that we cannot defend the integrity of 
our country.

Dr. S. N. Sinha (Saran East). De
fence is a comparatively delicate and

rather dangerous subject to deal with. 
One has to maintain restraint despite 
provocations and remain constantly 
alert about his own responsibilities. 
All other Ministries need only some 
sacrifice of money, which is easier to 
make, but defence involves some 
sacrifice of blood also, which ig more 
difficult to suffer.

As it is the case with any other free 
country in the world, the purpose of 
our defence is to guard the freedom, 
neutrality, and the territories of India 
from any type of* armed attack. In 
order to achieve this aim. we main
tain our Armed Forces, But we can
not put all the burden of defence on 
our Armed Forces alone, and ?ecl our
selves free of all duties towards our 
country. The last two Great Wars 
hove shown that wars turn into total 
wars, and therefore, when we think 
of our defences, we cannot but think 
in terms of total defenc^es. But to
tal defences I mean the mobilisation * 
of all our human and material re
sources. According to changing times, 
we have to go op improving, develop
ing and modernising these resources, 
always keeping in mind the defence 
of the country. Only with this ob
ject in view, I would like to throw 
some light on some aspects of our de
fence problems and defence organisa
tions.

If we compare our Defence De- 
par^wment with other Dcipartments, we 
will find that it has remained more or 
less static compared to others. When 
the change-over of power came, for 
some valid reasons, we placed thd 
Army organisation under the general 
supervision of the Civil Services. 
During the last few years, this super
vision and control has become strong
er* and more rigid. As a conse
quence, the growth of our Armed 
organisiations has suffered adversely. 
If I may suggest to our Prime Minis
ter, it is high time that the Armed 
Forces are placed under tho direct 
control of political leadership without 
the intermediary apparatus of the 
Civil Services. Today, there is an 
unnecessary interferr^ce by the civil 
servants in the further growth of our 
Armed organisations. Even on cere
monial occasions, we have seen that 
instead of Military Commanders, the 
civil zjcvice heads take the salute, at 
which they are neither very smart nor 
impressive. The present-day British 
model in this respect is qui^e an effi
cient one. Thero, the Secretary of 
State for War—equivalent to our De
fence Minister—has his Military 

Advisers and '.eaves the actual con
trol of the Armed Forces to them. In 
our country, the Defence Minister is
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advised by a civil service man—the 
Defence Secretary—and leaves the 
actual control of the Armed Forces in 
his hands. This is a very important 
and fundamental difference, and for 
the future efficiency of our dftfence 
apparatus it is necessary that we 
make the required changes. I am 
sure, the readjusted change will creatd 
a good atmosphere and bring enthus
iasm among the public and also in the 
Army, and it will make our defences 
stronger.

Another important matter is about 
th€# fire power of our Armed Forces. 
Today, our defence problem is not 
merely to recruit, train and equip 
Armies. The problem is to maintain 
the standing Army; to bear the cost 
of it. This maintenance cost consumes 
a large amount of our Defence Budget, 
and little is left for the replacement 
of old equipment by new ones. We 
must give serious consideraiUon to 
this matter and see to it that our 
Armed Forces have at least the neces
sary fire power befltting their assign
ments and needs. Fire power, in its 
turn, is a matter of more money, but 
as it is very essential, I request the 
Finance Minister to allot some more 
money for our defences.

Naturally, modern defences cost more 
money, because the whole conception 
of defences has changed. It is not 
the same as it was during the First 
World War. The Second World War 
also brought about some improve
ments, but even they have become 
now obsolete, and we cannot today 
think in terms of the Maginot Line. 
Seigfried Line, Mannerhiem Line or 
Stalin Line. The whole conception 
has changed, and the spirit working 
behind these changes is the pace of 
modern technology. For this> reason, 
it has become a very costly affair. Of 
course, we cannot think of building 
up our defences the way the Ameri
cans and Russians have built theirs, 
but within the framework of our own 
resources we have to do our very 
best. It is no use consoling ourselves 
with the thought that we are going 
to remain neutral in any future con
flict. for maintaining our
neutrality we shall have to go 
through all possible sacrifices. What 
we lack in technology, we shall have 
to make good through the morale of 
our Armed Forces, and the people In 
general. We shall have to.make our 
people defence-conscious. In this res
pect the sooner a lead is given to the 
country the better it is. There are a 
number of people in our country who 
think that so long as there are the
6 PSD

Himalayas we need not think much of 
our defence. Taking into account the 
modern warfare, this way of thinking 
is just like taking opium to forget all 
one’s problems and worries. Techni
cally speaking, there are no geogra
phical barriers—let it be the Himalay
as, le<t it be the North Pole—which a 
modern army cannot overcome. Fac
tors of greater value than geographical 
barriers today which count more, are 
the industrial resources, the ftre 
power, the military skill and the 
morale of the people. It is the 
development of these factors ulti
mately which preserves the freedom 
of the country. As a general rule, 
in the present day world, a country 
having no industrial resources and 
inferior fire power, inferior military 
skill, and inferior morale always in
vites attack from those countries 
which are superior in these respects. 
The defence preparations of a coun
try rnean, in other words, the life and 
death of a nation. At this stage it 
will not be out of place to compare 
our fire power with some of our 
neighbours. Some neutral experts 
have calculated that taking only fire 
power as the criterion, four years ago, 
ten Chinese soldiers equalled to one 
Indian soldier; but today, they say, 
two Indian soldiers may be equal to 
one Chinese soldier. According to 
this rough estimate we have been lag
ging behind in fire power. It is high 
time we corrected this mistake and 
once more surpassed our Chinese 
friends in this healthy competition. It 
should not be very difficult for us to 
achieve this aim, since we have better 
industrial resources than the Chinese,

Secondly, there is a definite smell 
today of gunpowder in the Inter
national arena. A number of burn
ing spots stretch right from the Far 
Eaŝ i to Western Europe. Further 
morê , there are concrete indications 
that the fire points have a tendency 
to soread southwards. Therefore, the 
matter connected with our defence 
has become onê  of grave concern to 
us. The world is changing today at 
an alarming rate. We cannot afford 
to remain static, to remain helpless 
witnesses of these changes will mean 
inviting disaster. Let us be more con
crete in our observations. For a 
minu/^ let us look beyond the Hima
layas—towards the Kremlin. There is 
no use denying the fact that Kremlin 
has been a great factor in influencing 
the defence budget of a large number 
of countries of the world. Being our 
neighbour it is a good thing for us 
to ♦hrow a glance at it. Today my 
eyes are focussed at two flgures; one 
is Marshal Sokolovsky, Chief of the
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General Staff of the Soviet Army and 
second, Qomrade Suslov, the Head ol 
the Cominform Organisation. I am 
glad to mention that Comrade Sus- 
lov*s organisation has not forgotten our 
country even after the death of 
Marshal Stalin. In their main organ 
publish€>i from Bucharest on the 13th 
of March under the heading “Stalin’s 
Cause is Immortal!*’ they mention 
about a resolution adopted at a meet- 
mg in Telengana which reads:

“On the day of the passing 
away of Comrade Stalin, we vow 
to intensify the struggle...... ”
For what?

“...for a stable and lasting 
peace, for democracy and Social
ism/’

which in the 
world means 
tion, or civil 
today still 
Telengana 
comment: it 
sion towards

usual vocabulary of the 
insurrection, interven- 

war. So (the Cominform 
thinks of intensifying 
bloodshed. I can only 
is an unfriendly exprcts- 
a very friendly country.

Now, let us turn to P'larshal Sokolo
vsky, Chief of the General Staff of the 
Soviet Army. I am an admirer of his 
talents. I had personal occasions to 
see and admire his gneiat organising 
capacity during the Berlin Blockade. 
India was very far away at that time 
from the sphere of his command, but 
the Marshal took good care of some 
future eventuality. He was kind 
enough to train some Indians who 
could be utilised on occasions like 
Telengana.

Let me make one point clear. I 
do not know about any large scal« 
preparations going on beyond our 
borders. But I must say that we 
should keep a vc«ry sharp eye on the 
agents of a foreign general staff who 
may pave the way for some sort of 
foreign intervention. In this electri
fied atmosphere the danger of foreign 
infiltration or foreign intervention can
not De totally ruled out. The history of a 
number of countries has shown that 
wars connected with intervention are 
more brutal than others. For this 
reason it is necessary that we remain 
Quite alert in matters ot our defence. 
In this connection, I would like to 
draw the attention of the House to a 
leading article in today’s Hindustan 
Times, where it mentions about com
munist explorers’ actions in the 
Himachal Pradesh. That is one of 
the loveliest localities of our country,

no doubt, and the Leader of the Com
munist Party of the Upper House is 
indulging in the affairs there.

Shri Raghavaiah (Ongole): It is a 
false charge.

Dr. S. N. Sinha: What are these
Affairs? I will not was^e the time of 
Ihe House by reading the whole arti
cle. but shall read only a few lines:

“...it is a matter of wider im
port when it holds oiJt a potential
threat ô the security of our
frontier.”
Further it comes to the conclusion:

“Since the integrity of our frontier 
areas spells the stability 
and security of the country, 
it must be safeguarded at all 
costs.*’

Again it says:

“ ...neither the Central nor the 
Himachal Pradesh Govern
ment can relax the slightest in 
their vigilance.”

I agree with (the comments of this 
Editorial. In what respect do we find 
the difference in our country? The 
difference is, they—the communists 
have come to action. To stop their 
action one has to do something. If 
we study their tendencies in our coun
try, we will find one thing very ap
parent, and that thing is, they have 
been indulging more and more in the 
military affairs of this country. Well, 
they have indulged also in Dum Dum 
bullets, Dum Dum landings. They 
have indulged in military affairs more 
and more. And their line of argu
ment has bcten the same always. I 
would not like to go into details and 
waste the precious time of the House. 
But one thing I would like to mention. 
With fantastic facts and figures every 
time they come here. What fantastic 
facts and figures, we can very easily 
find from an article which appeared 
in the newspaper of their headquarters 
in Bucharest. A couple of weeks ago 
(on the 30th January), the same paper 
which I have quoted before—which 
stands “for a Lasting Peace,” which 
really means “for consistent war,”— 
published this item under “Facts 
Expose...” (OhI what beautiful words):

“Growing Suicide Rate in India.

Nearly 6,000 people committed 
suicide in the past five years 
in the Uttar Pradesh province 
alone..."
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I like Uttar Pradesh very much. I 
have been educated there.

The news item reads further:
“Statistics show that suicides are 

mounting (Then the figures
are given.) ......The reason for
the suicides according to the 

newspapers, is poverty, hunger, 
unemployment.”

If we were to believe such things, of 
th ^ e  suicides, none of the Members of 
Uttar Pradesh would have b€ten left 
behind here. Everybody from Uttar 
Pradesh should have committed sui
cide by now. But they are all living 
today; and all our friends are here. 
So, we hav0 nothing to believe in what 
they say; what we have to take care 
is about their actions. The action 
which they have adopted is, of course, 
in this explosive world, very detri
mental to the defence of oor country. 
We have made much progress. We 
have made progress in the field of 
economy. We have made progress in 
the ficfld of the organisation of other 
departments. But in the matter of 
defence we are lagging behind. And 
we have no right to lag behind. Be
cause, as I mentioned to you, Sir, a 
few minutes earlier, the country which 
lags behind today in fire power, in 
military skill, or in industrial resources 
invites attack from a superior country 
in these respects. Therefore it is high 
time that we were alert and we look
ed after our defences, ,tlhat they were 
not brokeki from any side. About 
Marshal Sokolovski, and what I men
tioned of his actions and other things, 
I cannot go into mucji detail here, be
cause one has to give too many 
reasons. But one thing is clear in 
this world, that any General Staff 
which is on the border of anothet 
country always thinks, always calcul
ates about the fire power of the neigh
bouring country, and always tries to 
surpass it. So in this healthy compe
tition, I will say, if we calculated the 
fire power of the Soviet forces, there 
is no reason why we should not .enter 
into a healthy competition with them. 
They were also not in this state from 
the very beginning. They were far 
behind Us. Only, maybe, tor two 
dozen years they are so. Before 1925 
perhaps they were far behind us. But 
today when they have surpassed us,— 
it is a very healthy competition and 
we have to give a lead to the country 
as a whole. We have to come to this 
line of thinking when we think about 
our defeiaces. And when we compete 
with other countries there is no harm.
1 mean no harm to them. I do not say 
they are going to attack us. But we

invite attack if we are weak in fire 
power or in other things.

Without any repetition I would like 
to add only one w onfin the end, that 
today we have to look to our front
iers and look to our defences in such 
a way and to build them so strong 
that we can make a counier-challenge. 
The present situation, either intem'al 
or external, is only a challenge to us 
to stand up to the occasion. And we 
must stand up to the occasion, and 
get so strong that we can say—any

body who dares to introduce our Indian 
Garden will break his head.
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Pf % '3TR% 5 ^  ^  ^  ^

TC ^  I ^  ^  %

^  it 3TT5T
^  m  f  % ŝTR̂  f  Pf ^

W  ^  ^
^  ^  t ,

frnVK  ^  t ,  5ITRT ^  •ifW Tfr 
t ,  W fW  ^
tprrtt ^
ftrfirgm* ^  ^  ^

iHr VT 1̂
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i f t o  p T « r ]

^  ^  ^  a r f ^ T T i n

^rff^  I J75 ^  t  f% wl»T
wrf r̂ r̂f *î  sRirif, ^  ^

*i5t ^rnr f%’
^  ^  <rfe7T VTT% I

?>T ^  ^

w  i? f5 r  %  M  ^

55T ' J 4 « ' l n  'T g '^ i 'i  ^  W t %  I

^  «(gn' f̂V srrsftspfr

^  ŜTRfr t l  ^  ^  ^  ^
^  %  w  'iJI’sr #  aoft ^  
3nr^?r ^  p  f ,  affr ^  ftf 
?T5 v ^  a ik  anr l̂PFr ^  Hi*vii'#<̂ - 
5TI^ ^  555^  ^  f  arr f t  SITOTT
5 ftr 5«Tr(t % a r ^  ar^¥ araw?: 
t ’,  . f i r ^  i ,  A siv|5rr f  f t ?  ? n w

•̂11 ^  ^  «RTf ^  <RTVt fVH ^  
<J*«rT fV*i'i *17) ^  f^^r '  ̂ l+<̂  I
’TT ? 'Jtf'iH' '̂Pi*r 5T  ̂ ^  »rvfr %
f t r r p m t t  r̂ *i5t «fr i ^  ^

^rt aiK t ,  ^  
anft -3T.PJT %HT ^  ^Pnr
i  t  I % 3>??T arSB̂ tT aftr

f t '^ h r a r  ^  t  i  ^  ^

%  ^  ^  t .  ^  

^  s m r  ^  f i iM  t ;  ^  f?T$RrR #  
3fff5T I â Vt 5# 5[H’ ^  ^  ^

^  anr

ar$ jft % ffr*iT«7yr<ft ? rr^  f ,  ^  

t ,  'THT̂ y i ,  JTT tf iT F T  t  • 5 # ir  

! f  ^  ? ^ r  ¥ « n ^  #■ n #  ^ ' i H n « f  ^

* f t  ^  ^  C  ^  ^  v t  ^ t̂ r̂sn 
'TT^ f , a rrr  *Pt ^l5pr?: ?r?
TW fifnfT^ ift ffTfî RT #  «T^ M t  #  

’Tff ftnrr «it i <Tfi^

m  I arrsr a f ^ i f  %  j t 1%  ^  ^

? ^ f ? r  t  I

, WRT a f k  t  ^  ^  ^  ^  
t  ^ n rrs r ^  ^r ^ f t  H q T 5 r  a rr^r 

A i ,  ^  f^ r ? n i7  t -

^  f^?PT KK^Tlfw rC  3 T ^  1̂  ^  
t ,  5iK^ 3rr3r ^  5T  ̂11 ? * r ^  
3 iT ^  %  a ^ ?  f R T ^  ? !T ra^  a f ^ i f t  #  

5 » T ^  a r r « n f  ^  ^  = ^ t r  ^  

a fV t  a m r  ^  ^ n  %  m  ^  f m f l r

^ ' f r  ^ r f f ^  I a f k  arpjr

^  ft> a r ^ ?  f ^ ^ h R T  5 * f r ^  ^  f 1% *r

^  ^  f  I ? »T  ^  a r ^ i r  a n i w ^  %

> j i r K  f  ^  ^  ’ T f f

a n ^  t ,  a n t  5  ? » T r t t  %  M  I 

a f t r  f ?  ^  > T ^  ^  f t l T  F *l> r « F T  

^ t t  I

f t ,  t  ^  

?  f r  | i T r < t  < A t  v f  a p T ^

% 3T(T!T ?mrPT % ^
T f s r r  «75w r t  i ^  f r r t  ? r W  

^  spff 5T ? #  JTPT  ̂'Ttnr ft?
«|fT ^  K T * T W  %  f s n k  

T ip r T  v r r  S R T T T i r v  f  i a nflr f ®  ^  fir^T 

51? i j ^  'ifrsr %  t ^ F  a n B ? n : I r  ^

T T  ^fr(>T *T r  I f t f

f n t  ifhsnTPr, f n ^  f trr i^  jP rrr
#  f t ^  ^  % ’fU ’TPff % ^sm ft^ 
irNTlft #, T<T #  'ft^  STff ? I
^ftsT frrr ^  ^  ft?
s n f t  m r>m  t  f t f  's w  ^  a r a w t  

a f t r  f t m t t  ^  ^  t  f t f  ^  f f w T

f P T  ^  ^  ^'5T %

J i f f  t  ^  ^
a m w R  «^ t T w r  ^  t  %  %

?{^ t ,  r ^ W T<T ^  ^  T̂TRJT
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^  ^  ^  H 1 •TR'^
■^T5!T ^ T t t  a rr^T 'TT^lf ^  I I T ?  ^

^<T<Hi+' t  3fh: ?»nft ^
^  w  'IT WTPT ^  

’̂ T f^  I IT? ?*n^ snc^sr^ ^  f^BRT 
^  ’TO^^nrftsTTT^ t  • ^  
i ^ R f ^  ^5T?^t T B '  ^

«rr?, 3nr*T f^ror ^  s t r ,  arr^ 
7 T t  * R  ^  ^  3 T R ,  » * r i < l  a r ^  1 1

^  m  ^  aftr
'd<4i T̂ ^  Pl> ?*1Vt
■^3fif <R f®  5*rnrr jptstt ’ rrfir^ i

>̂RT w ff ^ rr rm ^ v ^ T  ft? 
r»fF>Tr̂ <fl % ift ^  ^̂ sTRiT
w  <TT f%«rr 'srpTT i
f  ^  3T^ r̂ w  ^  w

'•!> I ^  I ^  ^ T ^ T  ^  f * F

s r ^  ^  = ^ r f ^ ,  a f l r  a n ^  5 ft  f i T

« p ^  ^  ^  ^ ? r
t  ^  % ŜTPT ^ ‘fSTTT W^ *PT5TT

I ? * T T ( t  r s s r a f f  ^  f ^  5 T ^

arrsr
fRT^ ^  Sf>t ^  fFif% 5  ^  % ^drfiw, 

? im f  % arr^nr ir? ?ft ^
%■ 5ZTTfr f  i #

gwrn* i  ftp Tifir ^  ^  ?r^
■^dl Pp ^  ^  <'M»T(d+ ^

f tV t ,  arrfiR) fFtrf^^nfrl^FTT 
a^k ^  ^  arrPr^ ^f?rr 55ht

p n  = ^ n f ^  I a rrsr ^  %  

^»r #  ^ 5 t  ;r |t  5T5T 7̂7?ft, spTcrr 
??3T V<.<JV ?  aftr 'l^jT % 3T*R 

•t«p # 55^ aftt 3R?Tr 5T ^  5ft JTf 
<̂ t3r ^  ^  T5fT ^  ^
■ t̂«r ar<H ^  ^  «f^i •Tifl’ T̂>«fl I

^ ? j f w i T  ^  ' 3 p R r r ^

T ^ ^ T T  ?  I H  ^  ^ f r r  

■^R fipT Pp ?*n^ ftrar

^  Tt^ ftp y*1+1

^  R̂FTcT 5 Î KsTT ^  ^ , 'T  V f55iT I
^ 1% 5 T  ? » n ^  f ^  ^

t  t^F W V T

% I ^  ? n r a %  f  f ^  9>t j f  %  v t

^  f w r  3 rn r afhc ^  P p ^ rr ^  ^ w ? rr 

w HjJ U  ^  ^  a n f t f i  f w f t "  ^ T fi%

? n *r  *t? y i

^  ’ f t #  "TT 4  ^  ? T T S

f t w H T  f  I ? i w t  w h m  ^ rrf? #

f %  5 * * * ^  W S H T  5 I 'P C  T l ^ j t l l

^  i  i r ?

f %  ?»r<fft f % ^  1 1  ^

f ®  ^ 5̂  JT? ^  5 f sp

'flftJWH % i  T T ^
apr 1 P T ? T  ^  T ? r  t  I Vi eft

^ f l ^  > fr f ^ ^ J T r ^ ' r r f ^ -

^  ? y ? T f ^  I T T 5 » f t T  «PT ? n i? T

t  5^  ?nra% f  %  ^  3RT 
arrsr ? n ff ^  f e r  <rr< ^  ^  s n w

a ft^: f ? ^ | W K  ^ T r f ^ w T ^ r s m f  ?n§f 

^  I aftranR ^  «fl- ?ft 

f ^  5 ? p fr  ^  '?>1^ ^  ^

t  I ^  ?ft HJTO% t  f e r

o iiM ^if a p T T  a rn rr

> fr  ^  ^  f ^  « f t < t  »»>y3r ^jft

^  I 5ft ^ tTTT

^  ? w ? rr t  ? ^ » T O  ^  ?r

^  ’B w r  t  f ^ n r r ,  f w w i

g m r r R r n r  s ft  #

PpJTT, a p i %  ^  ^  T O R  %  I p T V t

*T 5  « r F r  ? rrp  ^ r r e  i i r ?  ^

! f * r ^  ? r re  f  I JT? #  *TW<i'l f  f*P

« r ? #  ? r ? r |  %  srre ?fflr ^R T T T  ^

ŝTr̂ r̂ ft ^  ^  «fr ^  3nr
ipff ^  15 ^

^JT!Tf«F^ilTipfV 
% T̂Rf fin? «TPft WTW
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^  3r<T*ft TC ^
«TT, ^ 1 T ! T  <RT T T  a f t r  ^

^  I' 'dH+l <-itdl ^  5  I
"iJVsr sift s r w f ^
51^  ^ ^  ^  ^  f  I 5*fi^
l<!r 5? iift ^  u r ?  îf«rPT?2: <n€f 1 1 ^ftr 
apT^ %  «jrrrr«w % ^  arr^ft

<TK R̂t̂ TT ’Tff ^  3TT^
ar«<rir^<ft 'TT 3JTT?r ^  t  t
3rpT ^ "T  ^  f V  

^  ^  ^  a n f  3TJr 

T T  ^ * n ? r  s p s jT  f s r r  5ft ^ f « P T n : ^ » I t 5  

^  n  ^  I

a r n r  ^ 3 ^  a n r r r f ^ j f t  ^  1 1

a r w ^  w r ^  t  ^  ^  f v i h o r  >t p ^

f  3iTir ̂ Fift "iitjr ^  ?ft VRVt %■ ̂ *  
V T  f T ? f  ^  i r t d r  q r  t s t t  v k

I ^rfti’ T a n ft  ^  ^  sTiff 531T a ft t  

« fr ? n T  < T f T 5 5  5 T |f  f3 T T  I ’ H T ?  IT ^

t  f t r  T T R T T  ?(53Tr 1^ I I ? f t ? » T r t

^rH^rr t  ^  ^  T̂
s m r  i  1 i t ?  a n n r r ^  ^  

« ? n ? n v  ^  I ^  W I T

t ,  i n p  % T  1 1  ^  ^ n r m f r  t  ft?

5? 3 W  T Tsr ^>IIT>T 7 ^  I a f t r

■■Uti ? *T  * f > ^  ^  ft> jj * i i O r

» m # T  iT> iFTT ^  ^  ̂  t

W'SfnT %  I ^  ^  3f53f

^r IT ?  « i t ? s n 'n ? ? n - f  f t f ' s f t  ^  a m  

T t  ? t  t 5 [r  ?  ^T ? »T  ^  T > r

5>04 Invi^ 3ftr 'TO
^  v W V  v t v r r ,  v m r ^ - i T h w  i f t v r r

3 f t r  m t T K  ^  i f > i R T  "TT W I T ?  I 

f ? < ^ W K  <(»t ?ft*T ' T t  IT ?  ^  ? fr T

j f t w ?  1 3 ^  IT ?  ^  ^  t  IT ?

^  f t i f t f S T t  ^  V P T  S[if1’  I fSfTfw i^ ^

^TTfiTT j  f t r  ? * n ^  ^ r m  i r t t  <tftr^r g r t r -  

f r « i «  T O T  ^  f %  ? i T i ^

^  « F t  ? ? T ^  > lflT  ^TfTT ^

5 1 ^  1 1  f J T r f t  a r r f t ^  f t « T %  ^ 3 ^  ? n « r  

^  9 V ? f t  I % T T  ^ i? *TT  ?  f %  ? * T

t r ^  «P t 'J i r n n  < t j i ^  1 
p R T T ^  V t  5 ? f t  V t  ^

a f t 7 : * T ® T ^ ^ ' 5 < r f t ^  I W  P i ^ W  •tie ’ ll 

f t f i T ^ « r ? ? r ^  ?  f ^ T J W t  ?T«T

^ R T  ^  ^  ^  < I T f T T

^  ^ f t  s p H w  I ? > T ^

^  t  I 
? T  ?rrw  a T T ift  %  iTSRT 5? ?r

J f l ^ 'l«ft  %■ ^  ?  a f t r  i f ^ T ^

? V  a f t r  W V  V T V  V T  ^  I ?®TT^ 

i f l w K i  a m r n ?  ^  ft?  a r r r  5 ^ w  

5Tnnc %  arretift i  f t T O T  %

V r h r  ^ 'T T T  y V T  I IT ?  i R r

^  t  •

^  a f t r  T ? * T r  ^T?5TT f  I I T ?  

i i ?  ftf> fs r ? iT  %  ? * n ^  %  *4 ^  f ? ^

^  ^ * T R  ^  9 T ^  V S f l T  'T W T  

arr T ? T  t  I ar«r ^  ^ jtrtt t  f t r  

*T ?  'T ? T  I t  ? c w i  ^ r r ^  ^ t w t  ^  r 

f«T 9 9 ft v m i ^  3 T f  ^ S T  I t  W ? n T

'!TT ?T>T ^?  WTif ^?f T?T %ft>»r 
arrsT ? T 5 T f ^ T *n p r  ? t ^  %  i l ^ * ^

^T? %” ?ZIVT w<sJ'('J> ^  WH
H ft ^  ^  3|T T i f f  ?  I ^  ^ l i T  %■

f r i S n n T  ^  ^  t
f t f  'i i t i r  %  5fr t H V  %  ^

r ? ^ ^  3!Tr?rT a psO T ?  1 3»? t «T ? r? f %■ 

^  ^  i T ? r f d ’ ’ (ft  f t r w T  t  •

5T?wf % f r #  ^  Pp *T»^ ■'fl’T
?rff 1 1 ^  T̂PT ^  ^  aftr t  f
IT? IT? ft? ?m^ JTtcT ^  ^  ’TTJÎ r

^  aftr rH t  ^  flTOT wsr *rft«r 
^  I 'S R ?  ^ ’r t ' I t  'iffa ft  ^  T ? ^  * f r
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t  I ^  4  f  fV «»}Nf ^
^  '»ii'ii 3T̂ ®T 5 I

Tpff 5Tpn ^  ^  i
3ftr #  W  ^  % sTT̂  aftr anf r̂- 
’TTftRf % %T % !TT% W T  
VM r I 5w-fip<iFT ^  ?̂fTT % 
3Tlft #T-5flR #!lY f  I 3ftr ^

>T5!?i5P?»fr ^  I 4  g»r ?flRlr Ir

VV*TT %  *Ktl’ 5 J^  »TT̂  
r N t % s f ^ T R ^ ! T I  
wtT ^  %  vnn^T % ^  ^  5 $ w
arw  I ?ft ir? ^  a r s ^  1 1  ? «n ft 
'*>('>1 ^  ^  %f^Rr TT ^’TT

^ r r f ^  I T 5 T f ^  t  ’ p p r r  f r  x j^  %  ’ » { N ’

??niT arm I 

snftn: ^  ^  8rn% srtr «pr
I itW  * I T ^  f  f v  5*Trtt

'ifŷ r Jtj^r sT’tff t  *rtr 3 ^  Jjyar 
Sp^STRFT if  I ^Ppn « c ^  JtW 

t  fv  ?»ntt '^3T % anfiiBT ®tt 
% srsOT ?r«T ^  f  i

^  ft> 3i^(rrfPT TPnT jt

PplTT ^PT M’P’T ^^%i| »rf >1^ f  
^  5*11̂  <N'(S >flT

% ifK  w  ?r#*r5ii  ̂wift?r 
^  ^WriT I ?pn^ f t rn ^  ^  jj^ f̂rqr 

3 im T  s r v A  ^  f r  B n r g y *
v i  a rw c  ^prmf grar a n i ^ v ^ f  i 
arrsr r^jw w  #  ^  *jwnr f  i 
a m  ^  *n«5 ^  ftr 
«ni^T7 *1^ t  aftr ^  TO?r j  ?ft
^  ^WVI ^  w  sn?r ffV f  
ftr f r ^  MY ?iTT»ft ifr

^  C 1 *Tf an̂ OT 
jprr ft) si^ ^<W1 ’Tiv'c ? r  a rw r  

5 tr sr^f ?rt «  ?fr % sfir

?nft ^  ft: u.«p f t r n ^  a m r
T^9rr ^ I ?ft r̂f%T

^ # < 1  Tf t ,  5^

3T^^ ?Plf ^nW f  I ?r? 't̂ TT *Tî  

Pp *l»f3r % 3 T ^  a i^ R R  t^ , 
f w f ^ % m v v r r t v r t V T ^  
a r lr  ^  irft JT? ^nrw fv  ^  >ft >TTOr % 
?*r™ ? i»rf<y i? I apTT ^  jftnr ?ft 
arj^ 3i^3T ^^TTI

[Shbi P a ta sh k a r  in the Chair] 

arrl^T W M M 3^T V̂ T̂T '^i^ni
5 I ^  #  T n s ^  a n m m  ^

^ I f V ^  fV ti ^

ts?f t  ?TT5 % t
% ^ra’ 5. VRft %■ ^  ^

?PBmT *TTw*r ^  t  • ^  ^  ’5 ^  
t  f r  JT5 ?*n^ ^  wWf TrtSt
*fr<fr ^Fft 5 • ^  ^5^ 3T*^ ^4T
^  I *Tf g?TTT f  f v  5 * ^  ^

^  fi>ft ^  sfTOT,
v r f ^  a n r r  ark »rpff
wt»ff ^  JT? '^ i '  sRTwipft ^nffoi I «lf 
^Ijf ^TVT M' '̂flPi ^  VRT »T f>T
«TT J|^ WT?r ?ft T T  ^  f  ' ^ ’T ^ 4 f f
r̂ TT5J >nraT t  • *r?r jt?  ^ wh

t f t f ’Tf w  I aRfjpr I

Shri Gopal» Rao; I have been close
ly following my hon. friend who spoke 
just before me; but unfortunately he 
was speaking in Hindi. I think he 
was prerssing on the wrong side.

Now, I come to a very important item 
of the Budget proposals. I say it is im
portant for two reasons. First, a sum of 
Rs. 216 crores or almost 50 per cent, 
of the total Budget amount, is allotted 
for defence purposes and the second 
reason is, we, to whate»ver party one 
may belong, are very anxious to build 
up a strong peoples army. That is why 
I say that when you take up this item 
you must think in a broader perspec
tive. It is not simply a question whe
ther this big amount of 21« rrorcw is
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[Shri Gopala Rao] ^
warranted by the situation; it is not 
only a question whether this amount 
is being spent properly. But, on this 
occasion. I want to refer to some 
bigger issues, basic fundamental 
problems. which are involved in this 
matter.

It is a fact that we are all anxious 
to build a strong peoples army to de
fend our frontiers- and protect the 
rights of our people. We all know 
that this army in India was built on 
a different footing, on a different con
cept and^on a different method. Many 
of our hon. M^isters, leaders and 
Generals speak often that our army 
is efficient and effective and can guard 
the rights of the people. They are 
praising the am y  like anything. I 
franklv ask the "hon. Prime Minister 
and the rest of the Ministers what 
steps they have taken in the last six 
years to change the character of Ihe 
army. We all know that the charac
ter of the army was differefnt and that 
it was brought up on a different basis, 
different education and different dis
cipline, which was savage and brutal, 
with ulterior motives. When the army 
was built up, and developed, it was 
the intention of the British imperial
ists to expand their territories, to 
maintain their hold on the territories 
and smash the peoples national move- 
mmt. On that basis, with that con

cept the whole arn^  was built. After 
all, during the last, six years, is there 
any radical re-organisation in our 
army, are they being educated 
differently, are thê  ̂ being treated 
differently? Is our army built on a 
new concept, with new principles and 
new enthusiasm? These questions 
must be answered by the responsible 
Defence Ministers. That is why I say 
that when we are all anxious to build 
a peoples army, certain basic changes, 
both organisational and other changes, 
must be made by the Government If 
they are serious about the situation.

But when you come to the Budget 
allotment, I do not think that the 
fundamental character of the Budget 
also is any different. It is lop-sided 
and our dependent characteristic is 
fairly reflected in this Budget. Look 
at this Budget. Out of 216 crores^ 163 
crores have been allotted for the Army 
25 crores for the Air force and eleven 
crones for the Navy. When you look 
at the percentage of money allotted to 
the Air Force and the Navy, it is very 
Instolflcant. Our main base will be 
again the same old infantry men. Out 
of this amount. 15 crores and 66 lakhs 
have been allotted for Defence ser

vices, Non-effective purposes. Nearly 
a sum of six crores Is provided to be 
given to retired British officers. I 
cannot appreciate this step, this pro
vision for the officers who served long 
ago in India, not for developing India 
or for the benefit of the Indian p e^  
pie, but simply to maintain their 
imperialist glory and maintain the 
imperialist rule in India. Is there any 
justification still to continue this pay
ment for those people under whose 
rule the Indian people suffered a lot, 
those people who were plunderers? Is 
there any justification to continue to 
allot this money for this particular 
purpose?

The other important item is, you 
find some charges in England. This 
com ^ to almost 25 crores or so. This 
is mainly intended to buy almost 
obsolete equipment for our army from 
the United Kingdom. Besides, I do 
not know how much out of the capital 
outlay of 18 crores is going to be spent 
to buy some other second hand 
machinery from the Britishers. That 
is why I say this shows our depen
dent character in relying on them for 
our main stores. Instead of develop
ing our own industry, we are totally 
depending for our Armed Forces on 
the British imperialist defence indus
tries. It- is dangerous to depend on 
the British imperialist defence indus
tries. We have to take into account 
this matter and think over it very 
seriously.

Coming to the other aspects, money 
allotted for officers’ pay and allow
ances, Rs. 10,53,00,000 have been al
lotted for officers’ pay in the Army 
and 31 crores for the whole ranks. In 
the same manner, in the Air Force, 
nearly two crores for officers and 
three crores for the ranks, that is, air 
men. From this, what I want to 
conclude is this. When you see in 
terms of our army, there are about 
four lakhs people. Three and a half 
lakhs belong to the rank and file in 
the Army and 15,000 or 16,000 in the 
Air Force. For these 370,000 people 
we give more than 30 crores as pay 
and allowances and for a small number 
of a few thousands,—I can say there 
are about 7000 or 9000 officers—we 
pay Rs. 10,53,00,000. The position is 
the same in the Air Force. If you 
take the percentage or relative scales, 
a new recruit will be getting only 
Rs. 22. Generally a soldier used to 
get Rs. 25 or 30 as pay. whereas an 
officer’s salary runs to Rs. 2000 or 
3000 or 4000. ReaUy it is a startling 
disparity which should be taken into
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account. There is a wrong impres
sion......

Shri Jaipal Siit^h: I am sorry to 
interrupt my hon. friend. May I 
knocî  in which Army, they start the 
officers with Rs, 2000?

Shri Gopala Rao: In this Army.
Sbri Nambiar: In the Army they 

get a maximum of Rs. 3000.
Mr. Chairman: The hon. Member may 

go x)n.
An Hon. Member: Any sepoy can 

become a General.
Shri Nambiar: A sepoy gets Rs. 25.
Mr. Chairman: Hon. Mem»bers will 

not interrupt, The» hon. Member may
,-go on.

Shri Gopala Rao: A sepoy starts 
with Rs. 25; there are officers who are 
<lrawing thousands per month.

There is a wrong impression that 
huge amounts are also being spent 
for feeding the soldiefrs, air men and 
ratings. That is not at all true. I 
^an say a very insignificant amount 
is being-spent in this respect.

Coming to the other question of the 
supply of defence materials for our 
Army, it is very, important and thd 
whole House will have to think it 
over before they come to a decision 
on this Budget. The most important 
question is, what percentage out of 
this total Budget is allotted for tho 
development of defence industries in 
this country. We can say, practically 
a very insignificant amount is allotted. 
In a country, the real strength of the 
net work of defence forces lies in the 
independent strength of the defence 
industries. But complete reliance on 
foreign industries leads to very dan

gerous results. If you analyse our 
defence industries, there are nothing 
.but a few arsenals, not even capable 
of manufacturing complete rifles or 
elementary type of explosives. We 
have to import every modern arm, 
whether it is a tank or whether it is 
an armoured car or whether it is any 
automatic weapon or a bit complex 
explosive. We have to rely on the 
imperialist market, i.e., the British 
irrarket.

5 P.M.
When you come +o the strength of 

our Air Force and Naval Force and 
how these forces are being built up. 
It is a very ridiculous matter. Be
cause , there are no heavy industries* 
even for repairs now and then we 
have to send our big ships or aircraft 
to England. I came to know that

every month a courier is being sent 
to make some minor purchases in order 
to keep our Air Force running. As to 
the strength of the Air Force, it is 
said that some 15 squadrons or so are 
there, but hardly one squadron is 
ecjuipped with modern aircraft I can 
say. Out of these, almost a consider
able percentage is out of order, whe
ther you say they are Tempests, Vam
pires, Jets, Spitfires or Liberators. I 
have not got a complete* knowledge of 
them, but my friend who has spoken 
just before me has mentioned these 
names. But, I came'lfo know th^t all 
thi&se aircrafts are out of date and 
obsolete. That is why even spare parts 
are not available at times. That is 
.why all the squadrons are not func
tioning properly. A part of every 
squadron is kept idle due to this 
obsolete condition.

If you take the Naval Force, the 
same condition prcnrails there also. 
Important ships like Delhi, Rana and 
Rajput are but a scrap of the British 
Navy. When they were about to con
demn them after the Second World 
War, hurriedly our people ran, and in 
some form or other, they repainted 
and renova^^d the ships, and oyr peo
ple were forced to buy all these things, 
which are quite out of date, at an 
exorbitant rate. In this respect, I 
think that most of tho Members also 
accept this: how our Air Force^ and 
our Naval Force are equipped with 
out-of-date, worn-out things, condemn
ed by the British Navy and the Royal 
Air Force. We are buying all these 
things as first-hand things and in
corporating in our Forces. So, unless 
hmvy industries are built, there is no 
scope for an independent political 
policy.

It is curious enough that one of the 
papers in India says—I want to read 
a quotation from that; it is very in
teresting—

“It has been a melancholy thing 
that since independence no cons
tructive plans for extending our 
Defence Industries have been put 
into operation. At the slightest 
provocation, deftwice purchasing 
missions are sent abroad, and the 
dependence of the Indian Army 
on forei^ industry is greater 
than it was at the termination of 
World War Two......The Govern
ment mus^ see to it that our whole 
military potential is not at the 
mercy of foreign suppliers.”

' This is what one of the important 
papers in India has written.

The Minister of Defence Organisation 
(S&ri Tyagl): What is this paper?
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Shri Gopala Rao: This is only the 
Eastern Economist, One of the British 
officers working in our Air Force also 
has stated......

Mr. Chairman: The hon. Member 
has already taken about 20 nninutes. I 
think h0 should finish. So many other 
Members are anxious to speak.

Shri Gopala Rao: I have taken only
14 minutes.

Mr. Chairman: He started at 4.47. 
I will allow him three minutes more.

SCiri Gopala Rao: In this regard, 
there could be no more candid con
fession than the one made by Group 
Capt. Robinson, a Britisher himself, 
who is the Director of Technical Ser
vices of the Indian Air Force. In his 
«ssay which won him this year’s 
C-in-C Prize for the essay competition, 
he says:

“The I.A.F., it is true, continues 
to fly. but its ability to do so is 
becoming Increasingly uncertain, 
dependant as it sometimes is on 
‘last minute* delivering of essential 
items by the slender link of th© 
courier services to U.K.”
And again:

“So long as the I.A.F. remains 
dependent so largely op overseas 
supply, its ‘adefcjuacy’ as an Air 
Force must be in doubt.'*
Last year the Defence Minister 

stated, “We are the i)eople who lay 
down correct policies”, but can any 
country, dependents completely on 
imperialist defence industries, claim 
that it is following independent poli
cies? Certainly not. whatever the 
country may be. A country complete
ly relying on foreign Industries, i.c., 
imperialist industries, cannot think of 
independent policies—political or de
fence policies. It is due to this weak
ness that we are forced to join the 
Commonwealth Dctfence system. We 
are forced to agree to so many things. 
A number of British officers who were 
working for so long a time, are taking 
the important places. See our Air 
Force, Naval Force and Army. In 
every strategic place this Government 
is forced to accept the British Imperi
alist proposals to put their own men. 
This is an important point on which 
the Government have to think, and 
the people also have to think. When 
the main defence Industry is lacking 
and we are depending upon foreign 
Industries, we cannot develop our 
people’s Army which must have a 
close link and relation with the peo- 

which must serve the people and

not a few individuals, not the 
capitalists, not the British interests. 
There is a lot of material with me to 
show how stra^agic places are taken 
up by certain people who are Interest
ed not in India, but are prepared to 
Itjari (lur country Into very dangerous 
slluations. That is why I say the de
fence policy, the whole structure and 
set up of the Armed Forces must be 
reorganized in a new light.

(» j^) :

5TS1T «FT Jrft j t ' T f e r  
3 ^  ^  t  I ^
v ro iv i  TT 'sPr 3T*f ?pp?q-1 ■ ^

feH T T f w r

«PT ^  ^  amsrwf
WTT t  at'T 'R  5tt

T T  ^  'TT ?ft i f k
^  ark  ijvramr ip w  t  ^

’TTra’ ^  >TT
TJprr ^  I ^
Ir a jm r  ^  fiff ^  »

WRIT if w  ^  ^  ^  v r t f f  
^  3rVt f w

^  afk fVrsr ftrsr srtdtirrr % 5rt»r ir^  
3 r r« t^  ^  t  ?*r 

^  ^  fTSTT % q r
^  jtr

eftr v r wiTCT 8fh: n?
^  v t f  t  i

^  ^  ^  w t’ T ?ft ?nf?r-
t ,  inrsr ^  jarr

^

5!^ T̂55T t  JIT annc
fntti ^  v t f  <sd<i arrirr 5ft
^  If? flTTH ^



?ft qro ^  «PT fnm  t ,  " 3 ^
^  >TT»raT ^  ^  3iTq^, i>Tr 
t  W  ?TT? ? n m  3fK ^  % arrr 
^  ^  T̂STT ITT n̂pT !T^

f  I

a m r t  Ttnr %  ^f^nrt ^
W  f , STFT #

«IIHH Ob̂ *< ĤTPTPT f%-

^  ^  ^srmfiw ^  ^  arm  f ,  > m
^  a n w t SJIR ^  5̂TT T^’TT 

F T T ^hspT T < T tfe rfvarn r 
^ I r j f f T W T ^ ^ T iT ^ T t  t^ n m m  
j  ft> «(»i'n”M, f 3 tVt am ^

^  w?Tf ^  t  I %
^  «T ^W f  ^  TS t̂ftr VT JI5*T

sn ^  ?ft aftr snrftvT #  m ftw n  

TT fn*T firrr arVr ^  an^ >ft g’srvt 
^  t|^  I jf? am- ^

5Tm?nm<y Rji^ m O, anamnsrtt 
*itl#«ilH«ii4i filWV

i  I Enlighten Self-Interest 
IHTfNftw an'r*»rj5h JTf *̂T% TT -̂ 
?ft% ^  Prurfjw ?iw t  I srrr ^  

^  #  !T^ t  I
<PR«r ijft wO«t>r aftr 

?R̂Nr ft> T̂f*bWT*T ^  fifff inpTT 
^  % ^!T ^  f  ?ffS^'nf’R?IHVT<nV 
^  VK W V ^  f f  I T T  'S ^R M  l | | ^

<rr I ^ P p v ^ ?  JTrai*i()*hr
IIT ^  ?TfTf ^  !j|R I ^  ?ft ?̂RT 

jf ft> 3JTT ?nnT *nf^<i ftr « * rC 
^  ^  STT?fr

«r ^  ^  >ft ar»T<t» T 3At 

anf? ^5ff ’f  f'SRT ?R? T?
«TT 5<WT % STR" 'TT Sffa’ *nW 
ppiJT 3TT T ^  t)  JWTT ^  3n*Wt 
Ttfr ^  I *NV fifppm n f  !T^
^ ftr am  fteiT % ?̂Tt?
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5 I 4 ?r 5ft ^  +(5.1 Pp 
anT ^  ?ft ?rt «p^

r̂ ^  3?n^ if!x:5ir
^  m i  fTT% >ft 5̂T fTSTT ^  It^
*1 *n*T^ T  ?i>nT »T ^  ^  I

?^r »l>t T̂tFTT % fi=!̂  S5*T 
f  ^5T «Pl aiT«T »> |w TTHT <rf nr

fnr t  
^  I JiKfT «f!r ftnJi JT? t  f r  

|f5T?Tt t  an<T fr.?r f«w ^ 
aftr ftw  ^  51̂  ?RT̂  5 I JTfT an  ̂Jirot'

arrm ^ r ^ ^ t a f t r f i T T ^ t i '  
aftr ^  arrr % ji%
fW rr f ,  ^  ^  ^
^  tnft 5^ y riit WT?T am TT Bv^ 
f  I anr 3fm w t Pput ? arrr # 
an# ?r«r % kh f«î ,

fW, aj>T ajPT ^  3irT% 
^ artr ^  JW’T ^?rr 

% aft 5TT̂  an?^ TT aipnn
t ,  jH ff aT«B ^n m  %fii?!f«-
*rE*T ^  svTT %■ 5̂  ^  waiT
arRfT s , 5W1T <nfvFinw sjt 43t

^ I am f̂ ajT«[ift f  ift airrtr
f̂FT «ilC ^  ^ v fffr 'S'lsî  amir

95̂  f̂r t  ^  * n ^  fRT t  I' 
A *r<nf %HT ̂  ?ft T̂TT jf ^  P̂TT ^  ?ft' 
jm m  f  f̂%5T fTTVR ? tn f  
^  *r  ̂ ^  ^  ^ I*
^  ^  w  f?wr % ?w  #
w  nJJT t  afh: t' f

^  Tim % » t? t
JTJTT t  I srfT ni«<Kwr<r<<i rs«R"

TT, f*F ^vrft tm nr 
f*n^ JT^ ^ft TWT 5T̂  ^  1 anfr

# aiqsft WTT >
«PfT %  amnmr s 'it fnr
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[<sfr siro t̂ TTrt] 
gm r ^  f ^

^  ^  ?fJITT ^

>mpT ^  ^ r tp :  5t % 
■3ft ^  aftr ’Tm ^  I W ^  %
55Wf W TflTSRT «r? Ti|t t  % ?»Trd 

TWT 51^ TT ?R!?ft t
m  5 ^  %  ? w  ^

W  5 5W lift STTT 5® ’̂ nff ^  
f  4  Ji? ^  *n5T# %  ^  5  I

^  ^  f t r r m  w %

■5 ^  3irPT «IM»H W\*ll 3|tT
■^(*T «PT# f ^ r ,  «j?5T*r HT ^

îfViTf ??RT ^ f r  efl^ t  ' ^
'3T$̂  1̂ ^if ^ ^ 1̂5?? T(ft »pyf1T
■farr «rr i %ftv!T am% 'm  ^

%5TT^^nrs5T3rm jpT T fw ? ? 
11̂  fk^  ift fvrTTW am # ?if ̂  I' f*ra% 
’STT̂y ^  >ft ifV^ ^  <Tfr 111̂  ^
T̂fcrr t f̂tr afffaff % # f»TKt

%Tf ^r ^TfTpj TTp atiPff ^ f r  «rr 
31TT apT i w T  «n, s r r f^  ?r5y >rT 
aftr %STT «ft, ?r? ^  (co
ordination) ^  t̂oit
«TTi3T̂ 5̂nTT̂ ??!ft »rf aftCTwr^- 

% vsmr firf^RTK ̂  9VVT
S5nr?am TT ferr t ' j ferf̂ Rax
«Nr +̂ ÎT, ?ft 5̂<M 'T̂  
f5p f r w  t) Orftf^T

t  qr 5TJR?y’f
'TffT I ^ ra’ 5  P f  'Sn^l

^q?«PT a rm  W ’T-

'TT P̂t>H 3R" f̂ T̂T*T
T̂T 3^T *nf^V *1? ^10"

f t m  t  wT?5^ ^  Fg^mHV &STR% 
arfvM'w *ii'î  *rt *̂«(< I wfer 

1iTf?r^cT T « n  I ^  ^  ain#

fqFHftid' ^  ^  î sp ^ W T T  ^  
t ,  W E P T  ^  ^

f  I

3fR ^  STTT 5?RT
^  ^  t  ^  3n=T̂  5^»TT5y3jk 
>?TO ^  wlcl ?fl^t HÎ >Ctl ^  I Hinpt^M

^  ^  aft< »IY<it ^  ^  U U jfiv H

W  W  «irT I IT? «3T?rTT ^  ^

^  ^  ^  'TTft:^m?r

ot.'f) %  3rrr ^  ?*i

?W ^  ^  %  «!*'!<

a r« ^  ih^RT ^  ^*rr(t t t#  
% http: 5Tff t  I t
g f r  oro ?ft 4' 5? am ^

^ 3 R  ^  ^  #

iffTOr ^nrm t, *w t,
« # n r  t .  w  ^  4 \

c^Pnr arrr ^  <T̂ jfhspTT #
t  I fSTTT TTt? ^  arrr fwtr

VT»T ^T% 1̂
N'8y % WT ^  arnr 
^  5 ® *1̂  I ^  ^  5T *P^ ?nr

?  I ^nr ^

It an# # ^  ^  an?ftt ^
# ^  ^  t. ^  ^  w  ^wiT
^Hiifar̂ iurd jft fra- 5i> ^  ^
^  ^  ^nrft t  I JI?t % ?5>T 3TH% 

t  I ?f?y a ffr  fJHTR ? » »|5t

?[ro?r ^  ^  t, %Pf5t 9WTT #
TTt? ^  ^  I

n  aftr tHW t̂ 3iT 3(Yt
% fWT ^ I f̂+H <3̂  V7%

^  w  s r ^  ^ ^  «PT% ^
«<>t Tsrr ^  IT? t' ?r»niT# ^  #jtr

jf I frfft % 3TT7 #  w  %
3FTT TT^T fVi*(l ?  I S,dHI ^  *T^ 3fT*T %

fa'Str% ^  ^<i<i f  ?*)
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“For the safety of the country whe
ther you want a safe army or a safe 
frontier?’* You have neither safe 
frontiers nor safe armies.

3cnr ^  i t ??
aftr ^R«nT t  JIT Inrr
f  5»r 5Tf«T?T ^175  ̂ 3ft?:
frfsicT ^  t  I ^

m R  TTfTOTTT % 5PT #  llfr
t  I sflfrr a r 'i #  ^  f T 5 i n  v

Jif ^  arrw t '^rrfH Pp ̂  %
3 F c T T  f H s S t T R  f i f W  r ^ n n  ?  I *1̂  

3 T n %  t t

«P^ ^  I Ir
WI5T >̂TT 13TR ^  f  f¥  am  
^  ^  %f55T i  ^  5ft ??HT i(t
9WRT g ftr ^  ftr jirisI' ^  

^  f  f% J(rv v t  TIITCT STff iRIvyHT 
H«nl ^ I ^5^ SITRT

5* f r  9 f̂T^
TT 55k 3TT̂

f  ark  'in# f  i *ft^ ^

l i k  11 ^  ^  ^  ® n^
^  %■ f v V T  ^  I

^  w*TH5rT f  ftr ^nrraff ark ^
^  w m f i m T  ^  a m  

T T ^ ^(V»i l̂'̂ >fl Vfft-
5 ^  15^  ^  ^  ^  fW r̂̂ JFTT
■ ^ T f ^  I #■ #  ^  5 W  #  ? l t

^  sTTsr ^  aftr ww
qiP^iwrr ^  i w  v t

^  I

3iT*T f  f r  a m  ^  a j n f f

a f t r  p i h r r  *1̂  ?  1 a rrn  ^

^  ^  fT«T % ^  t  ftr

%  H 5 i« r  ^  s m  ^  >1̂  a i k  

3 ft  t ,  ^  ^
f W t f w  ^  3t , ^  t ,  ^  %  

s r k  f e w  f t r f T O T  ^  s p T ?  'T T  « f t  

i n s « I H N r O  3 f t  ^  ^

t7W»T ^  ^RPT  ̂fWtf^nTT *1^ VT^ 
t  'TiTtST < T f f 5 R  %  ? n n r  f W t f S P T T

% 1̂*1 (wMl '•ildl 5 I f*P
J T ?  ^  ^  3 ( k

T T r f t  t f

w  % 5HRr ^  ’1%’Tr «Tf n  
m m r  ^ i

#  ^ ftr W  ^  ^
^  ■<n4’'fl r*ff«'i'd 5TV ^

^  %  ?Rft<? ^ W T T  5T]̂  t '
’ T a ri^  f> n  >!ft »ft7rw Tra’ %■ fr 
ft> J7?r % ?ft?3r7: ^  |  i

^  ^ %  arrfti^rtt
Tt JTfrT f»TW ^ ^
g f r  rKPwdO' #  ^  ^%sfrr !ft% a v  
3 1 ^  1 1 * P T  11 <11^
f?r PrsRTT «it ^  «n^ ^

f f f  TT ^’TT ?f?>T ft>iiT jfr Tjrr 

^rfr«T ^ '1'? TT *P1T ^  afiT
*Mi"i "T^ ^  I a n S k t *i»V T̂HWÎ S 'Wji'si 
5Tff f  I t  #  ffTT t  P r fe jf t  ^  

^  5t|5T ^  # in : f  
'T'Rft'ff WTW w k̂ f  »njlf ^  I
a tm rt ^  ^?snn
^rrf?^ I ^  JT? sTi  ̂ HK5Tr f  ftr 
fftr^tr ^  ^  ITT % f w s
q*iNd ^  ^rnr i vftfeipT 

«TT f r  ?»nft 'Tfhr TT R̂Ŝ ft-
5  'T f ^  'TT *T ^  M*wn I ?ft a r r r ^  ^<s*rr, 

ftf arrr ?*n^ ^  *f ^<mi % fwir 
Pfw ?TTi5 ^  *pnr ^  ^  I arrr ̂ *rt

^ft^T  % ?n*r a r^ ^  sif’̂ fn;
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[«fy afto

f  I ^  5<ri(t TT x .i^
f̂«T, ?rr *rr TRfirnT ^ Tf#

W f%  3 ft  s r r f ^  %  5 rt»r f ,  w

fiVspc fx^f<^^snT %
a r r r ^  s t ^  P p u t  t  1 a m v t

% T*r JPfJT ^  JWIT %
s ^ r r  srPT ^  ^  f  I w

^  ^  f T O T  %  % < T  ^  q r  ^ r k

t ,  t  ' ^  w  ftr
rft ?nr«ftrrf 1 1 ^  % ^ r m  ^

^  f  I w rar A ^

=sn̂ ffr I «Fi*r<r#?«T ^  ^
tr*ft ^  em f W 5T’TŶ
m  A a r r r ^  i t ?  ■srTfcrr f  f r  

^ T W T  ^  a r r r  3 t % %  q r  f i f t

f ^ H T  f  I ? » T r t r  ^  ^  ? r n T R  

- i T f t  ?r 3 T R rr  t  ^r a r ^  t  i

4 ’ ^ P T f l ^ T  g  f %  ?PT^T

^  t  I a r r r  a i % %  a f ^ y f  % •  

<TRT f l i t  i  ? %  ’ m r  5 fT ? # ,

%  T T O  3 | T 5 t ,  ?ftsT "S TR  %  

<t r t  s r r r  a r r ^  a r n r C T v ^ r n r t  %  fw t?. 

a n r ^ ,  a P K  3 TTT ^  5 T ^

^ P T  I 3 T < R  a r % ^  < n : a r r r  

WTtor ^  w t^  ^  ^W>3T ^ I 
» P t  i f  3Tff3rir V T  3 f t  «rrf«i> *^ iJT  %  

^rw ^  T?r t  ^  ftr s i m t  
^  ^  ^  ^  'r t ’TT I

j f j j  #  P b t  %■ a m  s n p r

fwl^?rC ^  PP STPR aii'Ji^w
^  i ,  a f k  ^ < T %  

f » T R ? s T  ^ T T f ^  ^  s r r ^ ^  ^ t? 3 T  

| f  f r  3 W V t  ^  %  » 9' l  v t

g ? ( %  ^ « T T  T S fS T f  I ' F T  5T55T #

^  ^  5> T T  a f t t

4  ? ft v p u  ft>  ^  ^  a r » R  ^  5[^TOf 

i p T ^ w * T  T w < f t f i r » r  f i r f ’ T f S T  v r  « f fr T

% »r fir^ fft 5*wt fti>^ yrfvtr 
% 3rre>ft Tt, ^  5 n T ^v fb r* rr | ,  
jjr ^ r  <rT «ft 9PM«t

< ^flR# Tt 3mi I 5TFr< 
H^RRT ? n ^  *i>t 3ftr %■ »Tnr ^  
s)5t ^  ^  ^  ?> ^  I
t  Pp^ft ^  !Tr*T ^  ’rr?5rr 1

TT ?rt?T4 in[ 5  f*P arpT f W r f t  
% «Pt 9[5yT̂  3<k ^n«r

3^T 'd^% T̂̂ tTT %
JR5T ^  T#' 3fk ft>T f w r  ^  snrj 
arrriir 1

Shri Joachim Alva (Kanara); When 
I heard my hon. friend, Mr. Deshpande, 
Speaking about the unsatisfactory 
condition of our soldiers in the Army. 
I felt that he was throwing a kind of 
bomb in the way of our Army, an 
Army of order and discipline, consist
ing of the best fighting forces in this 
land. I was almost reminded that he 
does not come far from Gwalior, or 
at least he represents Gwalior, frorit 
where a visitor one night repaired to 
Delhi, and we know the historical 
event when that visitor flred a shot 
at our greatest man, Mahatma Gandhi.

I want to refer to his speech be
cause the Army represents our best 
fighting material. The Army is com
posed of well trained, contented and 
patriotic men. No doubt, they carry 
about 75 per cent, of our expenditure 
on defence. We cannot sow therein 
the slightest amount of disaffection 
and a Member of Parliament cannot 
under the cover of privileges of Mem
bers make a speech about disaffection 
in the Army which, if he made out
side. would land him in the clutches 
of the Court of law. I shall not say 
more.

I shall also refer to my friend, Mr. 
Gopala Rao, who talked about the 
salaries of the higher officers of the 
Defence Forces. I shall quote the 
salaries: The General of the Arm-y 
gets Rs. 3000, the Admiral gets 
Rs. 3000 and the head of the Air Force 
gets Rs. 3000. If that salary is high, 
let us start with pruning the Civil 
Services equally with the Army. It is 
onlv when you shall have to prune all 
the Services that we shall be able to 
have some kind of equality and then 
touch the Arjaay. Is It too much to
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give Rs. 3,000 to a General, the Chief 
of the Army, the Head of the Air 
Force or to the Head of our Navy? 
No doubt in the Navy only when you 
go three or four officers down you get 
an Indian. Therefore, you cannot 
touch the highest point until we are 
iible to touch the salaries of the high
est Civil Services' whose salaries have 
been guaranteed. We are no doubt 
dissatisfied with the salaries they are 
idrawmg, but if it is going to be 
nettled let us apply the axe at one 
stroke simultaneously over all the 
heaas and let us also provide them 
imeans whereby they shall not have 
temptations.

Sir. I shall not refer more to this 
because I have numerous points and 
i  crave your indulgence to speak at 
least for 20 minutes to cover the Air 
Force, gliders, the Navy, the National 
Cadet Corps, the Poona National 
academy, the foreigners in our Army, 
our coast liners for defence, and about 
tne principle of expenditure in our 
defence forces. I shall start by saying 
mat I join in the chorus of congratu
lations to Shri Mahavir Tyagi who has 
necome the Minister for Defence 
Organisation. The Prime Minister has 
roDbed one of the most colourful and 
valiant men from the back benches by 
promoting him from one place to 
another. I hope with his sound judg
ment. fighting skHl, and courage to 

up to anybody he will be able 
to out the defences in a proper spirit.
I must also congratulate the Prime 
Minister for having nobly resisted the 
idea of getting a serviceman into our 
Ministerial pos^s. We shall not have 
“any servicemen in any of our Cabinet 
portfolios.

An Hon. Member: Why not?

Shri Joachim Alva: For the simple 
reason that we shall then have the 
serviceman’s idea dominating our mili
tary affairs. They would dominate the 
affairs of the country as is done by 
.̂he Pentagon in the USA, as is done 

under the National Service Act by the 
Generals of the United States of 
America where they dictate the poli
tical and defence policies of the USA. 
We shall then see tihe end of our 
great foreign policy of bping neutral, 
our policy of ‘love thy neighbour as 
thyself’, a policy where We shall 
even extend a helping hand to our 
worst enemies.

I say we shall neither adopt the 
policy of the Anglo-American bloc or 
of the Russian bloc. I shall quote one 
statement of ex-President Truman. He

said in 1941—I am quoting from the 
New York Times at June 24, 1941:

“If we see that Germany is 
winning, we ought to help Russia 
and if Russia is winning we ought 
to help Germany and that way 
let them kill a» maoy as possible, 
although I don’t want to see Hitler 
victorious under any circums
tances.*’
This was what one Senator Harry 

Truman said in the year 1941! Let 
us go back to the year 1939, when 
Joachim Von Ribbentrop shook hands 
with Molotov in the Berlin Chancell
ery, when the Nazi-Russian Non
Aggression Pact was signed. We shall 
not have any of that policy which was 
either enacted in the Chancellery of 
Berlin in 1939 or enunciated by ex
President Truman when he said, ‘let 
them kill as many Russians as possi
ble’. We shall have our own policy in 
our own land. Our policy is the result 
of our foreign policy, a policy by 
which our law and order is supreme. 
If there is no law and ^rder and dis
order prevails, it will be to the 
detriment of all democratic forces; when 
a Neguib may jump out of our Army 
and end our democratic way of life. 
Let us think ahead along these lines 
and develop our policy.

I have a word to say to our new 
Minister for Defence Organisation. He 
has to play his role of Minister of 
Defence Organisation in a manner that 
he shall be able to establish priority, 
sound thinking—clear thinking—that 
he will be able to balance the forces 
of the Army, the Navy and the Air 
Force. The Air Force today gets 
hardly twelve and a half per cent, of 
our defence expenditure; the Navy gets 
hardly five and a half per cent, of same 
and our Army gets over 75 per cent. 
This percentage has to be shifted in 
the proper manner so as to put it on 
a rational basis. The Army getting 
75 per cent., the Navy getting five and 
a half per cent, and the Air Force 
twelve and a half per cent, of our 
defence budget—these percentages have 
to .be rearranged in a proper manner 
sooner or later in the interests of our 
land. We shall have to build up an 
Air Force; we shall have to build up 
a strong Navy; no part shall be in any 
way an inferior force. Look at the 
map of India. The world today has 
flung out the maps from the class 
rooms. We are now hugging globes 
only. It is all a global strategy or 
global warfare with the tern« of 
‘conditional surrender’ coming out 
from the Heads of States. Maps are 
considered useless now as everyone
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thinks in terms of globes and global 
warfare And in that globe, see how 
we are surrounded by about seven 
neighbours, Afghanistan, Iran, Pakis
tan, Russia, China, Nepal, and Burma. 
Our Air Force shall have to be so 
strong tha^ it shall be equal to the 
striking power of any one of our 
neighbours. That is a maxim which 
Winston Churchill laid in the House 
of Commons and that was the safety of 
tho British race, an island so small, 
and they said that *our Air Force shall 
not be inferior to the striking power 
of any one of the neighbouring coun
tries’. That should be our maxim; 
we cannot therefore afford to neglect 
our Air Force. At the end of the First 
War, France had 5000 planes. How 
many have we? I shall not put the 
question. We have somehow cloaked 
everything with secrecy. Look at the 
American Congressional Record of 
19.'S2. You will find in that they have 
given the figures of all their Defence 
Forces. You will find the figures of 
their Naval, Air and Armed Forces. 
If we ask one of our offtcers for an 
ordinary piece of information, they 
say it is not available. This document, 
the Congressional Summary ot the 
Proceedings of U.S.A. is in the 
Library June-July 1952. We can see 
what sort of Forces they have go.t, 
how many people are in their Army, 
how many people are in their Navy 
and how many are in their Air Force. 
It is issued by the Commonwealth 
Parliamentary Association. The size 
of the American Armed Forces main
tained—total is 3,690,605 persons:
1.550.000 in the Army; 835,875 in the 
Navy; 243,730 in Marine Corps and
1.061.000 in the Air Force. Here, 
however we are unnecessarily cloud
ing ourselves in a number of secrecies 
which are not in the interests of our 
country.

Then, Sir, you remember one of the 
surprises of the last War was that an 
enormous number of parachutists were 
trained in Russia. Our ea:-Viceroy 
Lord Wavell was watching the 
manoeuvres in 1935 in Moscow. Air 
bornc  ̂troops were carried from Moscow 
to Vladivostock. Today we need many 
transport squadrons hav$ we got? 
and pieces of armament. How many 
transport squardrons have we got? 
You know, Sir, tihe Kashmir operations 
were saved by the Civilian Air Force 
coming to the rescue in taking them 
from Delhi to Kashmir or from one 
place to another. Unless we build up 
our transport squadrong, our Air Force 
will not merely be not the best but 
absolutely helpless. The Red Army

has been described as an Army of 
quality in an Army of quantity. You 
know what General Von Runstead 
said. He said when they went into 
Russia they were stultified. He was 
told that Russia had a beautiful city 
On this side and a town on that side 

'but he found nothing but mud. King, 
Mud had the final triumph on behalf 
of the Russians versus the ;Nazis. 
When the Russians pushed back they 
had a million parachutists while the 
Germans were not able to have more 
than 5000 who pounded Rotterdam 
and the Hague. We have enough 
young men parachutists; we have to 
build ^hem up and train them. I am 
afraid the Defence Department is un
necessarily shrouding things. It 
shrouded the identity of the plane 
that came over Delhi and created so 
much consternation and even panic. 
They should have told us from where 
the plane come so that our young; 
men and our population as a whole 
may be ready in times of difficulty. 
Under the cloud of secrecy, we shall 
run here and there in panic, in great 
cities like Delhi, Bombay or Calcutta.
I was referring to General Von 
Runstead’s observation of Russian 
roads. When the Nazis overran Russia 
they could not have a look or peep 
into fheir installations or defence 
preparations. In our country it is 

an open forum. Our country will not 
be conquered in six months or six days 
but almost in six hours or six seconds. 
Unless we stop the foreigners in 
tiheir increasing numbers from help
ing us and ban their peeping into our 
defences,—have they helped us durli^  
the past 15U years—we will not be 
helped in our difficulties. Even today 
they are creating so many difficulties 
in the Kashmir front. I would suggest 
tha* in a year or two it should be 
possible for all these foreigners to 
Quit or be asked to quit from the 
highest posts in the Army or Navy or 
Air Force and that no installation be 
available for inspection. Unless we 
do this our country will be an open 
forum and it will be an open road tx> 
every foreigner. Our country is so- 
vast, our roads are so open and plain, 
that foreigners can play havoc with 
our defences.

We cannot shut our eyes to the 
Doint of so many foreigners in the 
foreign firms in our country. In 
10*)1. m Parliament I lisW  13 foreign 
firms and mentioned their names and 
said that in those firms there were 
not enough of our men drawing a 
salary of more than 1.500 rupees. I 
gave a number of facts but no paper
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in India would publish my speech for 
fear of losing their advertisements. 
My own paper, the FORUM, published 
tt» with the result that we were cut 
out of foreign advertising. I am 
developing this point because if wt 
allow a number of foreigners in these 
loreign firms to come to India, in 
times of emergency, every foreigner 
will be a fifth columnist. I urge this 
without restraint. without any 
Question of soreness. We have friends 
in America, and Russia and every
where. We shall not allow our coun
try to be an open forum. If we look- 
ea through Russian eyes, we could 
appreciate why they did not allow 
anv foreigner to go beyond Moscow 
because they had all sorts of defence 
installations and arrangements, which 
they were not prepared to exhibit to 
outsiders. Otherwise they would 
never have finally resisted the Nazi 
invasion especially when Nazis inflict
ed great harm on Russian towns and 
villages where 25 millions were ren
dered homeless; yet they were able 
to build and recoup their fattered 
land. I

I shall refer to the Navy. The Bri
tish Navy has been described by one 
of their illustrious Sea Lords. The late 
Lord Fisher as rf Navy travelling first 
class. T am afraid, our Navy travels 
third class. Our soldiers are first 
ria.ss. our Air Force,is first class in 
its personnel, our men In the Navy 
are first class, but our Navy is 
indeed t4iird class. Recently our men 
were sent for training to Malta. The 
training of our Naval aviators was 
such that they could bring the sea 
D ia n e s  to land on the British ships in 
such a way that put even the British
ers into a kind of pessimism. We 
have got men; as I said, our men are 
flr.st-rate men. We have got first class 
material. We cannot allow these men 
to be without the latest and best wea
pons. r would like to conclude. Sir, 
with what President Roosevelt said, 
about small ships. Let us build small, 
fast and well-armed ships. In a Jefter 
to Churchill, the late Franklin Roose
velt said:

“My N;ivy has been definitely 
slnrk in preparing for this sub- 
m.irine war off our coast. As I 
need not tell you, most Naval 
officers have declined in the past 
to think in terms of any vessel 
of less than two thousand tons. 
Yon learnt the les.son two 3rears 
ago. We still have to learn it.
Bv May 1st, I expec -̂ to get a 
oretty pood coastal patrol work
ing from Newfoundland to Florida 
and through the Wept Indies. I 

6 PSD

hav« begged, borrowed, and stolen 
every vessel of every description 
over eighty feet long—and I have 
made this a separate command 
with the responsibility in Admiral 
Andrews.’'
Letter dated March 18, 1942 from 

Churchill’s Second World War Vol. XV,
If that were the statement of small 

ships by Roosevelt, then what should 
b^ our stand? Four hundred years 
ago our sailing ships were going up 
to Europe. The British Parliament 
came arid ordered that our ships could 
not only not ply the coastal traffic,
but that they shall never ply across
the seas. I would like the hon.
MinisVr for Defence Organisation to 
lay emphasis on small ships so that 
they could be armed and run quickly 
to points of danger and save our 
people and thus the Navy would find 
its feet deep in our waters. As I said, 
our Naval officers are the best: but 
we shall have to guard ourselves
against one danger and that danger 
is that of buying worn out British 
ships, almost the iunk of the British 
Navy. Capt. Liddel Hart in his book 
“DEFENCE OF THE WEST’’ refers to 
how Britain tried to maintain a ‘*Home 
Fleet” and a “Mediterranean Fleet”, 
each centred round a battleship. When 
the war ended, they decided to pre
serve one battleship In full commis
sion, H. M. “Vanguard” and he says: 
“It might more appropriately have 
been christened H.M.S ‘Rearguard’.” 
What we are trying to do is to have 
ships of this t.ype—turn their van
guards into our impotent Rearguards! 
We do not wan^ our money to be 
wasted In buying these old men-of- 
war which will sink at the first strike 
of the offensive. We must have small 
ships, so that we can build up our 
Navy and give training to our men. 
so that ^hey may even know the art 
of anti-submarine warfare, Russia 
has grabbed the best designers and 
makers of submarines before the 
Second World War clo.sed. Since we 
are on friendly terms with Weai 
Germany, we should take their experts 
to help us to build up a good sub
marine force and teach our boys anti
submarine warfare. The Joint Chiefs 
of Staff of America warned ex-Presl- 
dent Truman that the year of danger 
will be 1954 and If they crossed that 
year, perhaps they would be able to 
stave off a Third World War. We 
must therefore arm our.selves agains^ 
the possibility of a war in 1054. We 
.should put our defence organisation in 
perfect trim. Wt .should not run 
like a man m the dark who runs with 
blind eyes in a dark room on a dark 

night looking out for a (farfc cat!
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should transfer our industrial 

ccntres to underground spots. We 
should not congregate them all in 
Bangalore or crowd them all in one 
place or town. We should spread 
them all over the country. We should 
build aircraft factories. They should 
not be like the Hindustan Aircraft Fac
tory, where the heart of the aircraft, 
viz. the engine, is not manufactured. 
Messerpchmldt, the German designer 
it appears approached Dr S. P. 
Mookerjee when he was the Industries 
Minister with a scheme for building 
aircrafts. We either spurrted that 
ojfer. or did not take kindly to it. 
Messerschmidt went away to Franco’s 
Spain and built an air force for them. 
The time has now come >vhen we 
should take help from wherever it 
comes. We need not be tied to the 
Anglo-Saxon or the Anglo-American 
camp. It is time we went to the 
Czechs or the Hungarians or the 
Austrians or the Germans even the 
Russians. Unless we change this 150- 
year old mode of warefare, and techni
que and method of procurement, we 
have no future and will be lost.

I shall now turn to the radar. Radar 
is a very important factor in defence. 
The British were able to stave off 
danger to their island by building up 
a chain of radar stations in 1039 for 
just over a million pounds. Today 
America is trying to build up a net
work of radar from Sanfrancisco to 
New York, from Greenland to Alaska 
so that they will get a warning of six 
hours, instead of fifteen mmutes which 
we, in India are not getting now. Our 
stations for radar have to be built in 
such a way that we tfhall be able to 
have warning in time about unidenti
fied planes of which We have had such 
terrible and timely warning nearly 
four years ago. Only then can we 
place our men and women above the 
mercy of these unidentified planes, whe
ther they be from friendly countries or 
from the countries of our foes. Here, 
I want to quote what Churchill has 
said:

“The possibility of using radiq 
waves scattered back from air
craft and oth^r metal objects 
seems to have occurred to a very 
large number of people in England, 
America, Germany and France in 
the nineteen-thirties.”

Hence they were able to establish 
their defensive supremacy against 
Nazi onslaught.

One ''"ore point. Sir. The Germans 
had bv.ilt their research stations in 
wooded forests. I had sent a book on 
this subject to the authorities concern

ed to have a good look at it, We are 
today surrounded by huge laboratories, 
but the age of the huge machines is 
gone. These are days of mobile, «wift 
Warfare and if we have some little 
structures and machines in thickly 
wooded forests, where no harm can 
come to them, we shall be in a strong 
position. Our research must grow and 
grow in quiet spots. Air research 
must advance.

What about tankers? I was shocked 
the other day to find that the Deputy 
Minister of Transport Shri Alagesan 
did not know how m any tankers we 
possessed. I should say that it was a 
gross failure of duty on his part not 
to be able to give this information. 
We have to get oil from other coun
tries and you ought :o know how 
many countries used to suffer during 
war-time as a result of tanker shor
tage. Hitler was gaining victories 
against England, but at one time he 
had no ships to bring him oil, and 
when that happened Hitler lost his 
air supremacy. We must have 
tankers, buy or build them so that 
foreign countries may not black-moil 
us during years of crisis by refusing 
to give or transport oil to us.

Now, I turn to the National Cadet 
Corps. I happened to be a member 
of the National Cadet Corps Com
mittee from Parliament. It is a very 
big organisation—this N.C.C.—consist
ing of twenty-five thousand senior 
boys and 50 thousand Junior boys. 
Though some of them are less than 
matriculates, they will constitute the 
cream of our defence forces in the 
future. We should find enough money 
for this N.C.C. Whether we like it or 
not, whether the States contribute or 
not. We should find the money. We 
have air divisions and naval divisions. 
They are doing good work. They have 
neither the weapons md equipment 
they need, nor do they have other big 
materials. We should put our hands 
into our pockets to allot them generous 
monies for their expenditure, and this 
Parliament must somehow find that 
money.

One word about gliders rnd I shall 
sit down.

Mr. Chairman: He has already
taken twenty minutes. I shall give 
him two more minutes, but he must 
definitely finish within that time.

8hri Joachim Alva: The Defence and 
Cbmmunication Ministries 'and even 
this House seem to be unaware of the 
importance of gliderf.

Some Hon. Members: No, no.
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Shri Joachim Alva: Germany has
about seven hundred and fifty clubs 
and thirty-five thousand members. 1 
doubt whether we have even half a 
dozen clubs. Gliders are the re« 
servoirs of our air torce and ’ve must 
build them up and thi^ can only be 
done by establishing m^ce gliding 
rlubs and also flying jlub,<.

Shri Lakshman Sin^h Charak (Jam
mu and Kashmir): Six years of free
dom have changed men’s outlook in 
this country as nothing else has done 
during the last one thousand years. 
The change is remarkable and is most 
unparalleled, particularly as far as our 
outlook on the Armed Forces is con
cerned. I have been goin« through the 
proceedings of the Budget Session of ’ 
the Central Legislature before the war. 
during the war and after the war. The 
most usual criticism—and that too 
from the representatives of our peo
ple—was that the Indian Army was a 
mercenary one and was officered by 
foreigners, and that a good percentage 
of our Budget—as much as 50 per cent, 
—was frittered away on the Defence 
Forces to the detriment of the Nation- 
building activities. What is the change 
that we see today? Everyone congra
tulates the Government, and the Army 
is at last a national one. It is certain
ly national. There is no doubt about 
that. The difference between mar
tial and non-martial races has ended.
I do agree that the Army can be even 
more on a broader basis. Everybody 
who is a citizen of this country has an 
inherent right to serve in the Armed 
Forces and contribute his mite, physi
cally speaknig, to the welfare and de
fence of the land^whDther it is the 
people of the Kasi Hills or Ihe lyers 
and Ayyangars of Tamil Nad, or the 
Banerjees of Bengal, or the Joshis of 
Gujarat, or the Rajputs and Sil^hs of 
the Punjab and Rajasthan, or the 
Dogras and Kashmiris of Jammu and 
Kashmir. All of them have an In
herent right to serve and safeguard 
their Motherland against internal dis
orders and external aggression. No 
one has any business to take away 
that right. I am sure the Army Au
thorities would propagate this view 
even more greatly amongst the re
cruiting oTlcers, consistent of course 
with the standard of physical, mental 
and other requirements set up by the 
Armies of the world everywhere.

Coming to the expenditure part of 
it the great change that we see is 
that apart from the Communists and 
a few friends here and there like Mr. 
Misra. almost everyone in the country 
feels that we could spend even a 
little more on the Army and the Army 
is by no means taking away too much 
of It. There Is always room no doubt

for healthy criticism and difference of 
opinion as to whether the *noney has 
been properly allocated or spent and 
whether the various branches of the 
Army have been properly equipped 
and provided for. There is no doubt 
a certain amount of justifiable criti
cism that our Navy and Air Force 
could be even better and have to be 
expanded in the interest of the coun
try. I have been myself a soldier by 
tradition and by avocati'^n as well. 
The Indian soldier today, I can talk 
with all the confidence under .*ny com
mand, is free from commxmalism and 
communism. He is a good atid true 
man. If he errs at times it is not on 
account of any fault of his own. 
Whatever mistake he may do is very 
largely, if not wholly due to the system 
and methods which have been perpe
trated.

I regret I have to point out one 
serious grievance to which the Gcv- 
crnment of India have* not yet given 
any consideration, not to speak of 
sympathetic consideration. There are 
officers in the Defence Forces, Army 
and Air Force, who are weU qualified, 
properly trained, and experienced who 
have put in ten or more years of 
service and yet are not given th® 
treatment which they deserve. I am 
talking of those Short Service Regular 
Commissioned Officers and the Emer
gency Commissioned Officers who wer« 
enrolled in the beginning of the 
Second World War. All these officers 
have, as I already stated, put in a 
decade or so of their life. Their 
service records are good and the Com
manding Officers have made good re
marks of their competency and work 
and that has been the reason for their 
retention so far. But there is no 
security of tenure or permanency in 
their service, nor the usual privileges 
accompanying the regular cadre. Let 
us now compare how the officers of this 
category are treated in Pakistan. We 
can even take the good points from 
Pakistan. I have on undoubted authj- 
rity that the latest facilities are:

(1) Non-Regular Officers who have 
completed ten years* service 
shall be eligible for retiring 
pension;

(2) If they have not completed ten 
jrears' service they will get 
gratuity which will be asses
sed in relation to the length 
of the service;

(3) Non Regular-officers who have 
completed fifteen years’ 
service or more will receive 
the same ra^ '.o f penilon m  
given to the regular officers; 
and
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(4) Officers who have betweem

ten and fourteen years of 
service will be given the option 
to elect for pension or gra
tuity whichever they prefer.

In Jndia, however, the picture is 
entirely the reverse. While tne alien 
Government did not discriminate or 
unjustly treat army personnel, some
how, by a strange freak of fate the 
National Government have done a 
great injustice and discrimination. 
These men have given the best years 
of their life and it is not up to ♦he 
Government to talk of technicalities 
to escape the moral and material duty 
which they owe to them. If they 
wriggle out of their obligations to 
treat them fair and square, their en
thusiasm. loyalty or free voluntary 
service could not be depended upon 
when the next emergency arises.

It is also a very unfortunate fact 
that while some of the experienced 
and qualified men belonging to these 
two groups, namely, S.S.R.C. and 
E.C.O. officers are being ’’elensed after 
serving for ten to twelve years, fresh 
recruitment is going on. Where is the 
logic or sense in all this?

Another injustice of the worst type 
that is being done today is the dis
bandment of the Army of the former 
Indian States, particularly in Rajas
than. I know it for certain that about
10.000 jnvnm have been thrown out 
of employment in Rajasthan rnd two 
Dogra units in Jammu and Kashmir, 
for no fault of their own, following 
the integration of the State forces. 
Surely the Indian Army couid absorb 
them. If for any reason they could 
find no place in the Army, the Indian 
Police. Armed Constabulary cr similar 
forces in the var|pus States of the coun
try should be tTTade to f^nd room for 
the4«e people. To throw them cut 
means to let loose the irresponsible 
f-lements amongst them into the hands 
of dacoits, robbers and anti-social 
el«?ments.

I would like to give a bit of advice 
to Indian soldiers and Army men and 
what is more I would like the Defence 
Minister to make a note and to pass 
it on to the Commanders-in-Chief of 
the three services. A few of our Army 
o fficers have yet to learn that they 
have to move with the times. They 
want to maintain their artiflcial stan
dard of living and naturally are not 
satisfied with the present salaries they 
get,—all because they have to main
tain the old habit of ball-room danc
ing and evening parties. The evil 
legacies of the British regime have un
fortunately lingered on. Whatever 
the present Government may tolerate,

no future National Indian Governmeat 
will tolerate tliese. Let no Indian 
Army officer forget that they have done 
very well since independence in pay, 
privileges and in promotion. Let me 
remind the House that in 1939 there 
wei‘e only eleven Indian ‘ Majors’* in 
the whole of the Indian Army. In 
reply to a question in the Central 
Legislature then it was stated that no 
Army officer could be promoted to the 
rank of ‘Major* unless he has pat in 
seventeen years of service. May I 
ask the Defence Ministry and the 
Army officers*who grumble about their 
salaries that none of the Majors, or 
for that matter full Colonels, have put 
in that much of service to justify their 

--promotions? Let them think carefully 
and thank their stars and above all 
be grateful to the heroes of Iiidiau in
dependence to whom they owe their 
promotions.
6 P.M.

Sardar Majithia: To begin with I
must thank my friend 5:hri Uma 
Charan Patnaik for giving us some 
very healthy suggestions. My ether 
friend from Bharatpur also mention
ed about the Prentice aircraft and 
another aircraft, the HT-2. I should 
only like to mention that lIT-2 is a 
trainer aircraft designed by one Shri 
Gatke who is an Indian. And all my 
praise to him for producing such a 
wonderful aircraft which can even do 
a bund known as an inverted loop. 
My friend being a flier himself, I 
should not like to dilate on this ex
cept to say that an aircratt which can 
do a bund—well, there is nothing 
wrong with it.

About the other point which was 
not only mentioned by nim but also 
by my worthy friend Shri Jaipal Singh 
in the general debate—about the 
‘scandal’ of the Sealands—I think that 
temporarily he lost a certain amount 
of his balance which he generally has. 
If 1 remember aright he said that the 
Sealands are worthless, that no navy 
in the world has accepted them, and 
that they were ordered ty  one 
Captain Ranald without the consul
tation or concurrence of either the 
Finance or the Defence Ministry. And 
he wound it up by saying that the 
Ministry excels in giving false, igno
rant and even stupid answers.

Shri Jaipal Singh: Quite true.
Sardar Majithia: My friend says it 

h' quite true. But after I have thrown 
some light I hope he will change his 
mind!

Firstly, about the Sealands being 
worthless, I really do not know what 
he means by it. Does he mean that
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they are no good aircraft ? Because, 
one ol the N.A.T.O. Commanders to- 
(iay uses this very aircraft for his own 
use; and surely ne will not be using 
1. It it is worthless and no good.

He made a particular point about 
Captain Kanald. To begm with, I 
do not know how far he was correct 
in running down a person who was 
not here to defend )himselt. But in any 
case, the facts of this purchase are 
that in 1947 a ten year plan was pre
pared by the Navy for expansion tnd 
it was proposed to buy two oircraft 
carriers. Before the purchase of air
craft carriers it was natural that we 
should explore and equip ourselves by 
training our naval chaps in this 
specialised form of flying. It was 
liierefore in 1948 that we did cipproach 
our High Commissioner in the U.K. to 
explore the possibilities of getting 
hold of a suitable aircraft for our 
Ficiet requirement unit. After a good 
deal of discussions it was told to us 
that the requirements of the Royai 
Navy are such that they cannot give 
us any aircraft to equip our Fleet re- 
(.uirement unit. This necessarily took 
us on to a modified plan of ours for 
the Navy. We then decided that, ra
ther than sit back as my friend over 
there suggested and not buy any air
craft and wait for the right type to turn 
up—and if we had followed that ad
vice I am quite sure that we would 
nevc'r have entered into any contract 
to get a suitable aircraft, because we 
never would liave got the' first line of 
aircraft from any of these countries— 
we should form a small unit which 
should form the nucleus for our future 
requirements, which should be cap
able of rapid expansion as and when 
we could afford it. With that end in 
view we checked up what our require
ments were. And we found ihat we 
wanted an aircraft which snould be 
cqpable of doing the following things 
which 1 am just going to mention:

Firstly, high angle anti aircraft gun
nery;

Secondly, close range weapon firing;
Thirdly, radar interception of enemy 

aircraft; *
Fourthly, radar plotting of enemy 

aircraft and fighter direction;
Fifthly, radar calibrating and height 

finding exercises;
Sixthly, shadowing ond course le- 

porting exercises;
Seventhly, bombardment spotting:
Eighthly, air sea rescue:
Ninthly, limited ship to shore and 

inter-station communication.

And on top of that, AJ5. Patrol, which 
my friend wiD know means anti-sub
marine patrol.

For this particular kind of work we 
naturally explored the aircraft that we 
could lay our hands on and that were 
suitable. And we found that this Sea- 
land was the only aircraft available 
ynd it could ably carry out the limited 
objective which we had in view. 
These aircraft are no doubt slow but 
well constructed. Engines are again 
not what you call new engines but 
well proven; and to top all these this 
was the same engine which v/e have 
ill one of our communication aircraft 
and therefore the cost of overhauling 
and getting the necessary spares woiJd 
all have been very much less—be
cause we already had them—than we 
would have had to buy in case we 
went in fof another aircraft having 
another engine. This overall saving 
on our maintenance plus its suitability 
in carrying out these limited require
ments left no doubt in our minds that 
we could safely go in for this aircraft 
and not regret it. I personally feel 
that we did the right thing. If we 
sit back and go on hoping lor the air
craft to turn up. that wou'd have bcû n 
a suicidal policy. In case we v/anled 
to expand we have found that we hsve 
not only not got the men who couia 
carry out these exercises, not onlyi.ot 
having any aircraft but we would not 
have been able to buy a new aircraft 
and put our men on that. It whê  with 
this in view that we did go in for 
them and we are now well on our way 
to establishing the small F. R. TJnit. 
Agam, those aircraft arc amphibians 
by which I mean that these are tJr- 
c<raft suitable for landing on f-ea &s 
well as on runways, i.e., on l;-nd“  an
other advantage to a country like In
dia which has got large lakes, which 
has got a number of airfields We 
wanted .something of this type.* Per
haps my friend would like to <now 
that this particular type of aircraft 
is so sturd}' that even in squally v«'ea- 
ther with winds of the order of 45 
knots it has been landed safely on 
rough seas. If he still has any doubt 
about its airworthiness, about its 
suitability, well he can go and have 
a personal look at them.

Shrl Jalpal Sinirh; I would like to 
know the name of the Navy that ha*; 
accented thig aircraft. My third ques
tion IS “Why the Indian Air Force wns 
not consulted?”

Sardar Majlthla: I admit that no
Navy, has got these aircraft for its use 
and I never said it was being used by 
any Navy,

Shrl Jalpal Siach: I. am nfrafd
your coUeague said that In reply to a 
question.
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Sardar Mkjithla: We tibt Ikll
experts.

The Deputy Minister of Defence 
(Shri Satish Chandra): What 1 said
was that I required notice and that 
so lor as I knew they were being used 
sometime before. I never said that 
they are very modem, ^

Shri Jaipal Singh: Records are
there.

Shri Aigu Rai Shastri (Azamgarh
Distt.—East cum Ballia Distt.—West): 
Is it necessary that all secrets must be 
given out here?

Sardar Majithia: As my friend
wanted a clarification, 1 only referred 
liiflTi again to my opening remarks, 
that one of the N.A.T.O. Commanders 
is using this aircraft for his use, and 
therefore they are Hot out-of-date. In 
any case my main argument is this 
that for our particular requirements 
which we had in view and still have 
in view, this aircraft is absolutely 
suitable. Whether any other Nav.v 
uses it or not is a different matter. 
We have this aircraft which is ideally 
suited for our work. If that argument 
is carried forward probably he will 
come round and see HT2 trainers not 
being used by anybody. Well, it is 
one of the very rugged trainers mat 
We have produced and as I said my 
appreciation and all our praises of this 
country rightly go to this nian Gatke 
for the wonderful job that he has done 
in producing this HT2 aircraft. He 
is a real genius.

After this I came across a certain 
criticism by my friends opposite 
about the bias. I should like to men
tion that we have a bias and what bia '̂ 
is on efficiency; the best that we cm 
get hold of for our Defence Services, 
We do get hold of them. Besides this 
we have no bias at all. We do not 
recognise any difference between one 
Indian and another as certain of »»iy 
friends opposite believe in, It is 
curious to note that in spite of this 
anti-South Indian bias, I have got 
figures and they show that whereas 
the percentage of rejection in the 
North is 75 percent., in the South it is 
only 58 percent. In other words there 
are less rejections in the Southern areas 
and by Southern areas, I particularise 
Madras, and Travancore-Cocnin. I do 
not know wherefrom he got the figures. 
I should like to say they are not cor
rect. So far as the method of selec
tion Is concerned, if my friends would 
only go and look at one of the Selec
tion Boards which select oflftcers, I am 
quite sure they will have no grouses. 
As a matter of fact, in 194S, some 
officials and non-ofRcials did go and

see the working of these Boards. After 
they came back, they told us that there 
is no question of any bias aa^ the 
selection over there is entirely on the 
basis of merit, as it should be. To 
g\ve you a little more of the details. 
t|i€re are about eight officers in a 
Selection Board. Each one of then\ 
goes through a certain number of 
tests on every individual separately 
and they write down their reports 
separately. Then, after all the tests 
are over, they sit together and discuss 
and find out what thê  suitability of 
that individual is. In other words, 
eight off^cihls together—both military 
2nd civil—form an opinion whether a 
person is suitable or not. I can assure 
you that it is very difficult to push 
recommendations; it is absolutely im
possible. Therefore, the South-Indian 
bias, if I may say so, is entirely not 
there.

Coming across certain remarks made 
by my hon. friend opposite Mr. Gopala 
Rao, I was rather amazed to find cut 
that he was still thinking of our Army, 
their pay and allowances and pe*;sions, 
a.s they existed 20 years ago. He quot
ed a figure of about Rs. 25. I do not 
know where he got it from. But, if 
he wants the correct figure, I can 
tell him that our soldieis are being 
paid between Rs. 50 and Rs. 60 a 
month. In addition, the soldiers get 
a number of amenities in the t;hape of 
free rations, free accommodation, 
clothing, hospitalisation, free con
veyance, free conservancy, cleaning, 
washing, etc. If we add up the figure, 
perhaps it might amaze my friend op
posite that in so far as money is con
cerned, it comes to about Rs. 135 or 
145 per month. My friend also men
tioned the pay of our Generals and 
officers. Again, I do not know where 
he got the figure 2000 or 3000.

Shri Algu Rai Shastri: He .«;imply
provoked you to give out all the facts 
that you have got in your pocket and 
you are quoting the whole thing.

Sardar MaJJtbia; T was nctufiiiv 
hoping that he would give us certain 
figures from one of our neighbours. 
So much has been made of this dis
parity in our pay. Without running 
down any country, because we have 
the healthiest respect for each and 
every one of them, I would like to 
mention in passing that in Russia, a 
soldier, when he starts off gets 30 
roubles and a Major-General gets 
3600 roubles per month. Perhaps that 
may be revealing. In any case, we 
have to cut our coat according to the 
^loth that we have and should not 
go by somebody else’s standard.
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With these few remarks, as I have 
already taken the time allotted to me, 
I leave the other pomts to be dealt 
with by the hon. Minister wi.en be 
replies.

Shri Jethalal Joshi (Madhya Sau- 
rashtraj: I rise to cotxgratulate the
hon. Minister on the Demands for 
Grants to the extent of 216 crores. 
There are so many pressing demands 
for a reduction of this amount. In 
support of this contention, it has been 
said that the country is so poor that 
we cannot arTord to l?ay so much for 
our defences. It has been again said 
that it comes to about 50 per cent, of 
the General Budget. I may state that 
J believe in a strong Army, an in
dependent Army, a well disciplined 
Army. By independent, I mean that 
it should not rely on personnel from 
foreign countries; by independent, I 
mean that we should not rely on equip
ment from foreign countries. When 
we take into account all these things 
I must say that our expenditure is 
inadequate; it is inadequate if we 
take into consideration the situation 
which may at any time arise, when 
any war. say the Third World 
War may break out, and we may be 
involved in it whether we like it or 
not.

When I am thinkinif of the defences 
of the country, my mind goes back to 
the history of the last seven or eight 
centuries. That history 'is very dark 
and dismal and it brings to my memory 
those stages of our disunity, disinte
gration and our dismemberment, re
sulting in our total slavery for so 
many years. From th')se dark days, 
we have come out and now we are 
independent. The responsibDity of 
defending our country rests on us 
And therefore I say. the expenses that 
yre met from our general revenues 
r»nd OUT capital, are quite inadequate. 
Agafn, our frontiers are undefended: 
frontiers to the extent of 2000 miles. 
We have not even been able to build 
mud walls between Jour boundaries 
and Pakistan. And we hear the re
ports of so many shootings and firings 
and murders going on in the Pakij»- 
tan area. Again we look behind thp 
Himalayan borders, beyond those 
white clifTs, we see a sturdy people 
building roads constructing bridges 
and railways, and building Armed
Forces. They are building Nava)
Forces, and now they qre thinking of 
Air Forces also. And thes^ people 
are reciting verses of peace. Now,
that peace itself is afraid of going 
near them. Then, again in another 
direction, we have a whixiwind—a
whirlwind of favours of uninvited affec
tions and grants and aidf. We do not 
know in the present context of things

who our friends arc, and who our 
enemies are. Therefore, we have to 
be reliant on our own sources whe
ther in men or in materials. It has 
been stated by a well-known poet that 
to be weak is miserable, doing or 
suffering. In the past, we had been 
doing at the instance of th« foreign 
masters or we had been suffering. 
Now. we have none as our masters. 
We are our own masters, and we have 
to so shape our country that we can
not do without building our Armed 
Forces 10 a greater extent. It is true 
that we are economically poor. It is 
also true that every man in this coun
try has to pay rupees five per year for 
maintaining these Defence Forces. The 
people, we can just say, cannot afford 
this because they are poor. But, after 
all. the liberty of the country must 
remain paramount within our minds, 
and no sacrifice is too big tchc tlif. 
preservation of that liberty. If I m ay 
say so, it is so important that had 
Mr. Deshmukh. our Finance Minister, 
been here. I would have put in his 
mouth a verse, because he is so fond 
of Sanskrit literature, and when Mr. 
Tyagi, the Defence Minister had ap
proached him for more grants, even 
more than Rs. 216 Crores. our Minis
ter of Finance would have said:

TSTr«rrT ! srfwfefir!
TT3H-^' TTKJTSm II

That is. ‘'Oh, Minister for Defence 
you who are just now appointed, 
where there is a Question of the ex
pansion of the Armed Forces, and 
where there is a question of the de
fence of our country, I shall give you 
not only the amount that you require, 
hut also the whole wealth of the 
State of India.**

But. in contrast to this, if our Edu
cation Minister were to approach him 
and were to ask from him only a few 
hundred coppers, then what he would 
have heard from the Finance Minister. 
Let me also tell you, althjueh it is 
not relevant to this subject. He would 
have said:

! fsfTQTmTJT! !
Ftw sTTfem II

That is. *'I shall give you the ac
cumulated debt only. I have no 
other money to give you.”

As I said earlier. I believe we must 
have a very strong Army, in the con
text of the present day political 
affairs, because we know that there 
are combustible matters lying every
where. in every continent and in 
every nook and corner. We And 
that the Korean war is burning, we
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also find that the oil in Persia is burn 
ing: then there is the Suez Canal ques
tion which is yet to be solved; and 
then, the Kashmir and the MEDO 
questions. All these things are com- ' 
busitlible matters, and they require ' 
only a spark to turn in to a confla
gration. In such a state of affairs,
I do not think that any country could 
remain separate or Keep aloof from 
this conflagration. There is therefore 
th e  prime necessity to build u p  greater 
Armed Forces, a greater Navy and 
a greater Air Force.

Then 1 come to the question of 
Saurashtra. You know that Juna- 
gadh and those parts which were once 
under Junagadh Veraval and Man- 
groL are hardly 300 miles >̂way by 
water, from Karachi. What is a dis
tance of 300 miles in this age of 
highly mechanised air services, when 
we are having jet planes etc. which 
can travel at the rate of about 1000 
miles an hour? I would therefore re- 
quc?st the Defence Ministry to lay 
greater stress on the building uo of 
our Air Forces I0 a greater extent.

I now come to another question re
lating to Saurashtra. We have , the 
Rajput Regiments, we have the Sikh 
Regiments, and we have the Assam 
Regiments, and so many other regi
ments. In Saurashtra, you will And 
many races, many tribes and many 
clans which are inherently martial. 
They have fought so many enemief 
in the past. If better training were 
given to them, I am quite sure that 
they would contribute more to our 
Army. We have the Rajputs, the 
Ahirs, the Mehrs, the Waghers, the 
Miyanas and we have so many othei 
races. Ihey are now In a state of 
penury and poverty. If given sup
port and proper encouragement, I am 
sure they would form a very good 
regiment in our Army.

Then f nave a question before me— 
of two major ports of the past, I mean 
Jodia and Selaya in the northern belt 
of Saurashtra. Once these two ports 
were thriving from the sea-trade. It 
has been stated in history that these 
ports were pioneers in colonisation. 
But today they have fallen to the 
ground and the Khalasis or the sailor 
class also are reduced to great poverty. 
We have a School for the Navy in 
Jamnagar. I do not know what are 
fhc qualifirations for admission into 
that School. But I am sure of their 
sea-faringness and fearlessness—these 
must be the two qualities that must 
be required of anyone joining a Navy 
School. I am sure these Khalasis or

Kharwas as we call them in our 
language or this sailor class have in 
them a greater degree of these quali* 
ties I mentioned. If young people 
from this class were taken up in that 
School by giving them stipends and 
scholarships and encouragement in 
other ways, I am sure they would 
form a good navy.

I do not want to take longer time. 
It is good that I have been given this 
much time after one year. Sir, I 
must, thank you for that. Also it is 
stated in the Gita that when we have 
to achieve some object, five things are 
required. At the end it is stated:

“Daivkm Chaiva-Atra Paricha-
mam”.

That means, it requires Daivam also 
to help us. I may change tho«e words 
and say:

“Wittam Chaiva-Atra Pancha-
mam**.
With these words, I resume my 

seat.
Shri Jaipal Singh: It is very un

fortunate that my friend, one of the 
Deputy Ministers, had to speak be
fore I had my say because, I think, 
he would then have been in a better 
position to have met some of the 
points I still have to place before 
this House and the country.

I am not at all convinced by any 
of the technical arguments he has 
placed before this House in respect 
of the 'Sealands scandal*. With me 
the Sealands scandal remains still a 
scandal and will r e m a in  a Sf*andal. As 
ho has invited me to go and see 
things with my own eyes, I accept 
that invitation. All that I can say at 
this moment is that the engine he ha«? 
been so  eulogizing, the same engine 
in the Dove aircraft, nearly killed 
Sardar Vallabhbhai Patel in a forced- 
landing, it nearly killed four of the 
cream  of our Generals in the Arhiy 
and a lso  nearly killed a Secretary o f  
the Defence Ministry. I will leave 
it at that^ Let them call it a wonder
ful engine. Yes, the frame of the 
Dove is excellent—I know that. But 
the frame, by itself, is not everything; 
you have got to take the aeroplane as 
a whole. He instanced the case of 
this Sealand aircraft, amphibious air
craft being able to land in a squall. 
But I will a sk  my friend, a s he him- 
5»elf is an airman, to do the landing in 
a squall. It is one thing for the 
N.A.T.O. Commander or somebody 
else to use it. I will leave the matter 
:it that, becau^=e when the Finance Bill 
comes I shall have plenty to say about
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this. But just now because my friend 
the Minister for Defence Organisation is 
here, 1 would just like to talk from a 
civilian «ngle, and it is this. I say 
we here and outside should think of 
our Armed Forces as our national 
asset It does hurt one when people 
tome and make accusations against 
the Armed B'orces, as though they 
have not accommodated themselves to 
the .new India that is today. Some 
people still seem to think they are a 
mercenary Army. They completely 
forget that on the Armed Forces de
pends the stability of our country. 
When we are debating Demands for 
the Ministry of Defence, we are think
ing of the defence of the realm, of the 
security of the country. And it is 
very unfortunate that this body of men 

Which perhaps is the biggest asset in 
this country today, a body of magni- 
ficiently disciplined pecjole, people 
who have again and again been pro
voked by speeches on the floor of this 
House, people who have not been able 
to defend themselves, should come in 
for completely unfounded criticism.

I find not only in this House but 
outside also, we have yet to learn. 
Our Provincial Ministers have yet to 
learn that Defence is a national n a t
ter. My friend on the left mentioned 
this question of £he transfer of the 
headquarters of the Eastern Command 
Sir, do you know why the Eastern 
Command are moving,to Lucknow? 
It is because of the stupid lack of 
co-operation of the Bihar Ministers- 
I repeat my remarks and my friends 
on the Treasury Benches may contra
dict my remarks. The Army wanted 
to be there. The Bihar Cabinet would 
not co-operate with the Defence 
Ministry In the matter of houses and 
the lands that will be necessary for 
the permanent services being based 
in Bihar. That is the reason why, com
pletely disgusted, the Indian Army 
say, ‘Well, if they will not give us 
proper quarters, proper land for us 
to have a permanent cantonment 
there, there is Lucknow, ready-made, 
although we know only too well, as a 
result of partition our strategic consi
derations^ have completely changed. 
Unfortunately, the Ministers of my 
own province of Bihar, I regret to say, 
have not yet woken up to the fact that 
by their lack of co-operation with our 
National Army, they are going to harm 
their own people. Poor people there 
in my own province are going to lose 
crores and crores. I ask the Deputy 
Minister here to convey it to the Lead
er of the House, to take this matter 
up very seriously again, because, I 
can assure him that every one of the 
65 Members of Parliament, elected 
from Bihar, are with me in making 
this demand that the Goyernment

should reconsider the situation and 
ngt permit the Bihar Cabinet to 
thwart the strategic demands of our 
Armed Forces.

The time is short and so I cannot 
go into every detail People are in
clined to think that the Army Ofllcers 
have not adapted themselves. “They 
are busy dancing and so forth”. I 
am surprised that such a statement 

, should be forthcoming from the 
mouth of one hon. Member who 
claims to have been in the Army.

There is the question of pensions. 
Now, we talk a great deal about the 
Army being over-paid and so forth.
I wish to come to this point in detail 
when the Finance Bill comes up be
fore this Houst! but I would just like 
to point out here that it is not merely 
a question—as my Deputy Minister a 
few minutes ago talked about—of ad
ditional amenities a soldier might get. 
Take two people coming from a vil
lage-one goes into civilian employ 
and the other gets into uniform. They 
both get the same salary; one runs the 
risk of his life and the civilian is 
generally in one place, comfortably 
settled and has very few difficulties, 
whereas the soldier is alNvajrs on the 
move. They both get the same 
salary. Now, what happen.s in regard 
to pensions. Take the question of the 
civilian. Take the figure Rs. 150. 
Both of them, the soldier and the 
civilian drawing about the same pay 
at the end of 25 or 30 years. What is 
the pension the civilian gets. He will 
get, under the recommendations of Mr. 
Gadgil, Rs. 85. What does the much- 
maligned soldier, the soldier who is 
saving his country today,— coun
try is stable because or the Army— 
what will he be getting? He will be 
getting even under the proposed 
scheme only Rs. 51. Let us go to a 
higher figure. Let us go up to Rs. 250; 
the soldier getting a salary of Rn. 
250: of course, he gets the ration, the 
uniform and other things. These two 
people go back to the village after re
tirement. The civilian gets Rs. 157/8/
whereas the ex-soldier gets only Rs. 
95. In the I.A.F., Warrant Officers 
get Rs. 250 and under the new scheme 
their pension would be only Rs. 87, 
whereas their civilian counterpart 
will be getting double that figure. Now 
both these people are Indian citizens 
and yet look at the difference when 
they go back to the village. A sol
dier no longer has the benefits of tree 
rations, uniform and all that. When 
these two people go back, one is handi
capped. I only pointed out these ins
tances to show to you that we do not 
appreciate the position of our soldiers. 
We accuse the Army of discriminat
ing against the riv|][nn!S
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other way round. One Member said 
that it is high time that the officers 
mixed more freely. I think it is the 
other way round. It is high time 
Parliament Members mixed more 
ireely with soldiers and officers, so 
that they may know their difficulties.

Shri Nambiar: But they are not
permitted to come and see you. One 
Army personnel who had seen me in 
my house was discharged from service.

Shri Jaipal Singh: As far as I am
f'oncerned, I have found no difficulty 
whatsoever in mixing with our Armed 
Forces and they have had no diffi
culty in seeing me. As to what are 
the reasons why soldiers do not want 
to see my hon. friend, I really cannot 
say.

Shri Nambiar: They are punished
when they meet me. They want to 
meet me» but this is the result.

Shri Tyagi. No. no. Anyway, they 
have never made any request to me 
lor permission.

Shri Nmmbiar: I shall give you ins
tances tomorrow.

8 M  Jaipal Singh: Take another 
problem. Take this question of the 
post-war ;'econstruction fund. Crores 
of rupees were set apart during the 
war as money which would be given 
to the provinces of the region from 
which the men had been recruited, 
and the money was tu be spent on 
them. Every province took the money 
^vhen the war ended. Punjab got 
Rs. 140 lakhs. This was in^ediately 
after the war, but today Punjab has 
on undent balance of Rs. 133 lakhs. 
This is so because they are ex
soldiers—just ex-soldiers. This is 
the sort of feeling that a martial pro- 

like Punjab has towards its 
•oldlers when they return from the 
front. Again take Madras. Madras was 
given Rs. 186 lakhs and Madras has an 
unspent balance of Rs. 87 lakhs. I only 
wanted to show you through these two 
tostances that it is high time that we 
began to think of the Army, which 
is our o ^ .  It may have been merce
nary. but who was not mercenary 
before? "V^o did not have a different 
outlook before? Did my frienda who 
are now sitting on the gadis op
posite not have a differet outlook 
before. Has there not been a transfor
mation in their own outlook? Let us 
not think that the Army is still 
inoving In the old rut. It is not. It 
bas adapted itself very much indeed 
and I think it is grossly unfair that 
any Member of this House should 
make such insinuations agahist our 
Armed Forces.

What about the Army Commander 
of the Western Command? That Ge
neral had to wait weeks and weeks 
before he could get a house. What 
have the Treasury Benches to say 
to' that? Is there a single Secretary of 
Government who would be patient 
enough to wait for as many weeks 
and not make a noise? And yet this 
General, the hero of the Kashmir 
Campaign, bore it patiently. He had 
to undergo mental agony. He had to 
undergo the harassment of being in a 
house that was below his grade, 
where he could not have his flagstaff 
and where he could not have his 
guards. Did he ever complain? The 
moment an hon. Member becomes i  
Minister, the first thing that he does 
is to grab the biggest house that is 
available. What happened to this 
General? His habitat was in Queens
way first. Then he had to shift to 
Tughlak Road, and even then he was 
entitled to a better residence. Only 
during the last few days he has got 
his entitled residence. So, let us be a 
little more realistic. There are these 
very fine men who are serving the 
country. Let us not run away with 
the idea that you and I are better 
patriots than they are. If anything, 
they are the people who are going to 
shed blood. We talk a lot, but they 
are men of action. Whenever the 
country passes through an emergen
cy, whether it is famine, whether it 
is floods, or whether the civilian 
administration happens to find diffi
culty in maintaining law and order, 
there are our Armed Forces, a fine 
bunch of people, ever ready to serve. 
They do not even open their mouths 
though they may have legitimate 
grievances. Here is the question of 
pensions. I appeal to my friend 
there, who has just jumped from 
Finance to Defence Organisation to 
tackle this problem and not yield to the 
advice of people who have nothing to 
lose. I do not expect any sense of— 
shall We say—feeling from men who 
are not affected by any proposals that 
they consider. For example, we have 
the Imperial Service men. Now when 
they sit in judgment over the case 01 
Provincial Service men, they )jave got 
nothing to lose. Something like that 
is happening in the matter of pensions 
that are before Government now. I 
do hope that they have not been 
finalised. 1 hope they wIU realise that 
while implementing the Gadgil Com
mittee’s recommendations the armed 
forces will be in no sense at a d i^  
advantage vis-a-vis the civilians, be
cause the soldier has a very much harder 
time than a civilian. The civilian has, 
to use an old expression, a kushi Job,
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whereas the soldier has to Ko wherever 
he is wanted. Let us not, therelore, 
put him at a disadvantage, only be
cause under the Service Conduct 
Rules he is not able to go to Mr. Nam- 
biar's house and complain. He can
not come to me and narrate his grie
vances, because immediately he is 
breaking the discipline of the Army. 
It is our duty, it should be our initia
tive to see that he receives his full 
share of justice in a democratic coun
try where he is no longer a mercenary. 
He is as much a soldier as also a citi
zen with much greater duties than the 
average ordinary citizen.

There are one or two more things 
that I tKpuld like to say. I would like my 
ifriend when he i£ giving his reply to- 
flnorrow to tel3 this House what exact
ly is meant by Demand No. 12. sub
head A (f)—Rs. 40 lakhs under the 
item of “hired transport”. The ex
planation given is: *The provision
under this head represents expenses 
on hiring private transport generally 
on a contract basis fof the movement 
of military personnel and stores on 
occasions when Government transport 
is not available.” If I understand that 
language at all, it seems to me there 
is something wrong with our trans
port arrangements of the Armed 
forces. How is it,, how does it COOM 
about that Rs. 40 lakhs have to be set 
apart for hired transport. Why is it 
that no capital sum is provided so that 
our Armed Forces may have their own 
transport requirements. The moment 
I hear this expression “on contract 
basis” I begin to smell flsh: there seems 
to be something fishy about it. I 
would like my friend to kindly re
member and try to explain exactly 
what it means.

In the end 1 would like a^ain to pay 
my own personal tribute to the Arm
ed Forces for their excellent loyalty 
and the magniAcient service they 
continue to render. 1 would also like, 
this being my first opportunity, to pay 
my personal tribute to the late Mr. 
Gopalaswami Ayyangar, who Just as 
he was beginning to tackle some of 
ithe big problems that independence 
has .brought into the Defence Minis
try passed away. 1 do hope his succes
sors will not forget the commitments, 
the promises that he made to the De
fence Forces, There are many things 
not in writing. But some of ns from 
this side who were privileged to work 
with him in certain respects got to 
know the way his mind was working. 
He felt, he said it again and again 
that we must not let down the Armed 
Forces just because they have no re
presentatives to espouse their cause.

7 P.M.

And I would end up by paying my 
own personal tribute to th.it magni- 
ficient General, General Carippa, who 
has now retired from the Indian Army. 
I do hope that the Leader of this 
House will remember the beautiful 
words he said at a farewell party to 
General Cariappa. Beautiful words by 
th^selves mean nothing if there is no
thing else to follow up those beautiful 
v/ords. I do hope that men of his 
type that we have and we shall have 
will not be lost in the wilderftess and 
that this country will continue to make 
greater and better use of them.

The House then adjourned till Two 
of the Clock on Wednesday, the 25th
March, 1958.




